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INTRODUCTION

I, the Chairman of the Railway Convention Committee, 1971,
having been authorised by the Committee to present this Second
Report on their behalf, present this Report on Suburban Services”.

2. The Railway Convention Committee took the evidence of the
representatives of the Ministry of Railways on ‘Suburban Services”
on the 23rd and 24th October, 1972. The Committee wish to express
their thanks to the Chairman and Members of the Railway Board
and the Financial Commissioner for Railways for placing before the
Committee the material and information that they wanted in con-
nection with the examination of the subject.

3. The Committee also wish to thank the Members of Parlia-
ment, Railwaymen’s Unions, Chambers of Commerce and Industry,
Professional Organisations, retired Railway Officers, Public Under-
takings, State Governments and other individuals, who have furni-
shed memoranda to the Committee and given valuable suggestions
on the working of the Indian Railways. (vide Appendix VIII).

4. The Committee also wish to thank the Federation of Indian
Chambers of Commerce and Industry, New Delhi; the Federation of
Associations Chambers of Commerce and Industry, Calcutta;
National Institute for Training in Industrial Engineering, Bombay;

National Federation of Indian Railwaymen, New Delhi and Sarva-
shri D. D. Desai, M.P., R. P. Srivastava G. D. Khandelwal,

K. B- mathur and D. V. Reddy for appearing before the Committtee
and making valuable suggestions.

6. The Report was considered and adopted by the Committee at
their sitting held on 25th January, 1973.

7. The summary of recommendations/conclusions contained in
the Report is appended to the Report (Appendix IX).

New DeLHy, R. K. SINHA,
February 9, 1973. Chairman,
Magha 20, 1894 (Saka). Railway Convention Committee.
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CHAPTER I
INTRODUCTORY

The Indian Railways are the nation's largest undertaking with an
investment of about Rs. 4100 crores and staff strength of over 17 lakhs
including casuel employees. Besides carrying over 200 million tonnes
of originating freight traffic every year, the Railways carry over 2400
million passengers in a year, over 50 per cent of whom are suburban
passengers.

Suburban Services are those shuttle services which serve the
population of large cities with reference to working hours in the
offices, industrial establishments, educational institutions etc. These
services perform a unique function for the country, providing a very
cheap and convenient way for moving people in and out of the work-
ing areas. No other form of transport has yet been devised to re-
place the function of the suburban rail services.

1.2. Suburban services on the Indian Railways are running in
several important cities but for historical reasons, only the trains
serving the suburbs of Bombay, Calcutta, Madras and Secunderabad
are termed as “Suburban” trains. It has been stated by the Minis-
try of Railways (Railway Board) that the term ‘Suburban’ has a
special connotation with reference to the season ticket fares charged.
In this sense ‘suburban’ season ticket fares are in force over certain
sectiong-in Bembay, Calcutta and Madras only. These fares are
lower than the season ticket fares.charged on the rest of the Indian
Railway System. The specially low scale of suburban season ticket
fares were introduced by the Company Railways originally operating
in these cities, viz., Bombay, Calcutta and Madras. When the Com-
pany Railway was taken over by the Government this facility was
continued in consideration of the fact that any attempt to bring these
subuvrban scales of fares on par with the season ticket fares in other
areas would involve steep increase in the low ‘suburban’ fares to
which the local-population had long been accustomed.

1.3. The historical background leading to the introduction of the
‘subtirban’ services in the-cities of Bombay, Calcutta, Madras and
Secunderabed’is given below:—

BOMBAY -

1.4. The first-train- in India steamed out from Bombay’s Bori
Bunder to Thane, a distance of 21 miles, on the 16th April, 1853. One
year later the line was extended to Kalyan upto which the residential
area then extended. With the passage of time, the suburban areas
of ‘the city increased in importance necessitating improvement to the
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existing Railway system. Bombay-Kajyan, which was a double-
line section was quadrupled in stages and the work was completed
in 1917. During this period the suburban trains were run with
steam engines.

1.5. The end of the first world war saw the rapid growth of the
suburban service. The first suburban line opened to electric traction
was the Harbour Branch line from Victoria Terminus to Kurla on
the 3rd February, 1925. The section between Ravli Jn. and Bandra
was opened for suburban service in 1926. By 1929-30, the number
of passengers making use of suburban service on the Harbour Branch
had increased to 48.45 lakhs. The electric suburbun service on the
main-line between Bombay V.T. and Thana was opened in November,
1926. The section on the Western Railway then BB & CI, between
Bombay and Borivili was electrified and opened to suburban traffic
in 1928 and the electrification was extended to Virar in 1936.

1.6. The concentration of industrial and economic development in
and around Bombay during the past two decades has been pheno-
menal. Greater Bombay covers an area of about 439 Square Kms.
with a population of about 58 lakhs according to the 1971 census.
This phenomenal increase in the population has resulted in heavy
pressure on commuter service on Central as well as Western Rail-
‘ways which run suburban trains at Bombuy.

1.7. The growth of commuter traffic availing suburban train ser-
vices on the Western and Central Railway systems can be judged by
the fact that on these Railways, 1243 suburban trains are being run
daily from 1st May, 1972 as compared to a total number of 741 daily
trains during 1950-51, indicating an increase of 68 per cent.

CALCUTTA

1.8. The first passenger train from Calcutta, the then Capital of
India and centre of the Jute, coal and tea trade was run in 1854
when the first section of the then East India Railway from Howrah
to Hooghly was opened and was extended to Burdwan the next year.
Like Burdwan, there were other district towns and famous historical
localities or centres of learning, religion and culture from where
educated people had to be brought to the capital city for office and
allied work. Krishnanagar, Midnapore, Nabadwip and Katwa are
such places and to these points Railway services were taken from
Calcutta. The last of the main trunk routes radiating out of Calcutta
to be constructed was the Howrah-Kharagpur line which was com-
.pleted in 1907, suburban trains being introduced here in 1911.

1.9. Three divisions of the Indian Railways now serve the suburbs
‘of Calcutta viz., the Howrah and Sealdah Divisions of the Eastern
Railway and the Kharagpur Division of the South Eastern Railway.
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After partition of the country, Sealdah Division, mostly comprising
of suburban areas of the old Bengal-Assam Railway, was merged

was the East India Railway and now forms part of the Eastern
Railway.

1.10. The first suburban electric train was run over the Howrah
Division in 1957 when the first leg of 3000 volts D.C. electrification
of Howrah-Burdwan section was inaugurated. The elec-
trification was then rapidly extended and the new 25,000 volts
AC. electric traction introduced. At present, most of the sub-
urban trains serving Calcutta area are run with electric multiple
units although on the Bandel-Katwa, Ranaghat-Bongaon and Rana-
ghat-Bagula sections suburban train services under steam traction
are still being maintained. At present suburban trains at Calcutta
are run by Eastern Railway and South Eastern Railway.

1.11. The growth of suburban services at Calcutta can be judged
from the fact that during the last two decades or so, i.e., from 1850-51,
the total number of suburban train services has risen from 300 to 660

as on 1lst May, 1972 on the combined Eastern and South Eastern
Railway systems.

MADRAS

1.12. The first train in South India was run by the Madras Rail-

way Company in 1856 from Veysarpadi to Walajah Road, a distance
of 63 miles.

1.13. With the growth of industries and consequent influx of
people from rural areas to the Madras urban centre, in the period of
development after the first world war, the city of Madras began ex-
panding along the main route of transportation viz., Madras Beach to
Tambaram. New Metre Gauge tracks were built between Madras
Beach and Tambaram, a distance of 18 miles, to introduce electric
suburban trains and the line was opened for electric suburban tra-
fFic in 1930 in order to meet the needs of the progressive industriali-
sation and expansion of the city requiring speedy suburban transport.
The suburban traffic during the last two decades in Madras area has
risen from 258 trains during 1950-51 to 321 trains in May 1872, indi-
cating an increase of 26 per cent.

SECUNDERABAD

1.14. The first suburban service in the Secunderabad area was in-
troduced in 1916 between Medchal and Hussain Sagar stations on
the Metre Gauge with 18 suburban trains. In October, 1920, the
broad gauge and metre gauge sections in Secunderabad and Hydera-
bad areas were isolated and the Metre Gauge services were cont}ned
to Medchal-Secunderabad and Secunderabad-Umdanagar sections.
In the intervening years between 1920 and 1950 the Broad Gauge
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suburban service had ceased:to.run. In 1920, ‘the Metre Gauge sub-
urban services. wers. increased. to- 24 - and- during 1961 ‘the services
further increased to 46. At present 47 Metre Gauge suburban trains
are running in the Secunderabad area.

1.15. The Chairman Railway Board stated during evidence that
the reason for introduction of suburban services in the three Stations
viz., Bombay,lcalcutta and Madras was historical. In the days of
colonial rule, the main ports that were -developed for export and im-
port were Calcutta, Madras and Bombay. In the case of Bombay
since the area was developed by filling in the swampy land only for
the purpose of business, right from the beginning, the old G.LP.
Railway encouraged suburban services. Some time in 1865, they had
actually issued yearly season.tickets for first clas; passengers from
Kalyan. The pattern of fares for the suburban scrvices was to give
them a very cheap mode of travel—the longer the distance, the
cheaper the fare.:

1.16. It has been stated that while in the Bombay area, suburban
traffic is carried entirely by electric multiple unit trains and in the
Secunderabad area entirely by steam trains, in the Calcutta area,
the traffic is carried partly by steam services and partly by electric
multiple Unit trains and push and pull trains, hauled by electric
locomotives. In the Madras area, on the broad gauge section, this is
moved by steam traction and on the metre gauge section largely by
electric multiple unit trains, with some trains of conventional coaches
hauled by electrie;and steam engines.

1.17. The Committee are informed that suburban season ticket
fares which are lower than the season ticket fares charged on the
rest of the Indian Railway System, are in force in Bombay, Calcutta
and Madras only. The reduced fares for season tickets are not avail-
able in the Secunderabad. area. The scale of concession in fares
varies generally for a month from 9 single fares for longer distance
to 15 to 16 single fares for the shortest distance as against 15 to 20
times single jourmey fares for non-suburban season ticket-holders.

1.18. It has been stated: during evidence that Railways have not
been able to extend suburban services beyond what.is already there
because the losses are high and increasing and the finaazizl position
of the Railways is not very good. The present policy is that even

. though the Suburban limits of a town may. be redefined, the Rail-
ways do not propose- to extend..the.cheap suburban fares.

1.18. Asked about the reason for including Secunderabad among
metropolitan cities having suburban traffie, viz., Bombay, Calcutta
and Madras, where special concessional fares in the case of season
tickets are available, it was stated during evidence that this was:
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really historical. When the Nizam. State Railways was taken over
in 1861 and merged .into the Indian Railway System, their statistics,
their. presentation etc., were. also taken over. and since they were
calling it suburban system of Secunderahad, the Indian Railways

also carried it .over in their statistical reports, appreciation reports
ete.

1.20. The Committee note that in Reailway parlancs ‘Suburban
Services’ have a.sperial connciation indicating train sexvices where
season. ticket. fares are lower. than. the season. ticket fares generally
charged:by the Railways on their system. The concessional fares in
suburban trains varies gemerally from 8 to 15 times single fares.
depending con the length of the journey as compared tq 15 to 20 times
single fares generally charged from all other season ticket holders.
The Committee are rather surprised that Secunderahad area where
reduced season ticket fares are not available, should have been includ-
ed by the Railways in their statistics of ‘Suburban Services’. The
Committee hope that in future the Railways would present a correct
picture of, the statistics of their ‘Suburban Services’ and would in-
clude only those cities/sections in their statistics where special
season ticket fares are applicable. They would also like the Rail-

ways to spell out specifically the connotation of Suburban Services
in such Railway statistics.

Suburban Services for other Metropolitan Cities:

1.21. The Committee enquired whether there were other city areas
which fell within the definition of Metropolitan Cities, for the provi-
sion of Suburban Services. It has been stated by the Railway Board
that though there is no such principle that a metropolitan city will
have a suburban rail service, the Planning Commission is accepting
au urban agglomeration containing a city and having a population
of more than one million as a metropolitan city for the purpose of
solving its urban transport problems. Delhi has been recognised as
one of the metropolitan cities in India and metropolitan area or
region surrounding it has been defined by the Government in the
way it has been done in the case of Calcutta, Bombay and Madras.
Ahmedabad, Bangalore, Secunderabad, Kanpur and Poona are the
other cities so selected but there is no scheme to introduce suburban
rail services for these.

1.22. During evidence the Committee enguired about the concrete
measures taken. to introduce suburban trajns for the Delhj area as
was done in the case of other cities, the representative of the Minis-
try stated that the question of extending the suburban fares a5 much
as they were applicable to Bombay, Calcutta and Madras did not
arise, because it was not their policy to extend these cheap fares..
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As regards running of suburban services in Delhi area, they were
already running a number of trains on Delhi/Ghaziabad, Delhi/
Faridabad, Delhi/Palwal, Delhi/Safdarjung, Delhi/Rohtak, Delhi/
Bahadurgarh sections etc., on which commuters were coming to
Delhi and going back, but they were not suburban trains of the
nature that they were running in Bombay, Calcutta and Madras be-

cause the sections had not yet been electrified.

1.23. Asked if they had made any study of the problem of the
commuters in Delhi area, the Chairman, Railway Board stated that
a survey about the needs of the suburban travel in Delhi was in
progress and they expected the report sometime next year,

1.24, The Committee then enquired about the action taken so far
by the Government to solve the transport problems of the cities of
Ahmedabad, Bangalore, Kanpur and Poona. The representative of
the Ministry stated that in these cities they were running train ser-
vices, but they were not at concessional fares as in Bombay, Calcutta
and Madras. Bangalore is connected by about 36 trains in various
directions, Kanpur by 15 trains, Poona by 22 trains and Ahmedabad
by 26 trains. It was their policy not to extend the fare concession
as in Bombay, Calcutta and Madras to other cities.

1.25, Explaining the position further the ‘Chairman, Railway
Roard stated during evidence that “Suburban travel is never a pay-
ing proposition anywhere in the world. It is not considered to be
a direct responsibility of the mainline railways. The suburban ser-
vices are provided by an organisation in which there is capital par-
ticipation by Government as well as by the local authority. The
losses also are borne on a basis which takes into consideration the
fact that mainline services are not responsible for running the subur-
han services. We have not been able to extend the suburban services
bevond what is already there because the losses are high ard in-
creasing and our financial position is not very good. Up to the time
when our financial position was good, we were able to provide some
increase and some improvement in the suburban services. But at
the present stage of our financial position, we will not be able to
extend the suburban services heyond what we are doing at present.
We have been suggesting to the Planning Commission and the Fin-
ance Ministry that any future extension of suburban services must
be on the basis that the investment required must be completely
free of the dividend liability and that the operating losses will have
to be borne by some other authority and not by the mainline rail-
ways. This has not been finally decided yet. We are awaiting a
detailed discussion with the Planning Commission in detail.”

1.26. Asked if they had made a study of how the suburban traffic
problems of metropolitan cities would be solved, the representatives
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of the Planning Commission informed the Committee that the Plan-
ning Commission had constituted a study team on ‘Metropolitan
Transport’ in October, 1965, which carried out comprehensive traffic
ard transport studies in the four metropolitan cities viz., Bombay,
Calcutta, Madras and Delhi. They identified all the Rapid Transport
cosridors which should be taken up for techno-economic feasibility
study by the Railways. The scope of these studies was now being
2nlarged to include another 5 towns—Ahmedabad, Bangalore, Hyde-
rabad, Kanpur and Poona. Based on the recommendations of these
studies, the Rapid Trarsit System for Calcutta underground railway
had been approved by Government.

1.27. In reply to a question, the representative of the Planning
Commission stated during evidence that the Rapid Transit System
is mainly for intra-city transport.

1.28. The Committee regret to note that till 1965 no detailed study
of the traffic and transport requirements of metropolitan cities was
undertaken by Government, It was only in October, 1965 that the
Planning Commission constituted a Study Team on Metropolitan
Transport to undertake comprehensive traffic and transport studies
in the 4 metropolitan cities of Bombay, Calcutta, Madras and Delhi.
The scope of these studies is being enlarged to include 5 other cities
viz.,, Ahmedabad, Bangalore, Hyderabad, Kanpur and Poona. The
Committee note that these studies are meant 'to provide Rapid Tran-
tit System in these cities for intra-city transport. The Committee
like’to emphasise 'that the problems of intra-city traffic in these over-
Fopulated cities which are spread over wide areas, are very acute
and need to be solved with the utmost expedition so as to provide
quick means of transport to the harassed citizens of these cities. It
is common knowledge that in these cities considerable time is ex-
pended by the general public and younger generation in travelling
to and from work, going to Schools/Universities/Colleges etc. Fre-
quent incidents involving law and order problems arise on account
of inadequacy and lack of punctuality and regularity in the running
of these services. The Committee cannot therefore siress too strong-
ly the need for providing reliable, punctual and efficient transport
services at reasonable costs in these metropolitan cities,

1.29. The Committee further consider ‘that the problem of provid-
ing suburban inter-city transport services between cities having a
population of 10 lakhs and over and neighbouring towns is equally
serious and needs to be tackled on an urgent basis as the absence of
cheap, swift and sure means of transport from outlying towns to
places of work in the bigger cities tends to force the working popu-
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lation to settle in these cities and create slum conditions and un-
healthy environments eic., apart from causing serious strain on social
utility services like water, electricity, housing, transport etc., in these
.already over-saturated cities. The Committee feel that a comprehen-
sive integrated plan, on leng term and short term basis, should be
prepared by Government in consultation with the State Governments
not only to arrest the drifting of population to central areas in metro-
politan cities but also to disperse the existing population from these
big cities and to attract them f¢ scttle in sttellite and ring towns
where proper arrangements should be made for their housing, sani-
tation, water supply, educational facilities for children etc. These
plans can be successful only if adequate provision of mass transport
is made from such towns and suburban areas to the inetropolitan
cities and back. The plans for the metropolitan cities and the peri-
pheral towns have to bhe integrated for this purpose. The intention
i that persons working in bigger cities, particularly those with low
incomes, can commute to their places of work and go back to the
smaller towns where proper housing and healthy environments, sani-
tation, sewerage, educational facilities for children etc., may be pro-
vided to them. The object should be to keep the population in the
bigger cities within the specified limits. The optimum size of these
«cities may be fixed by Government taking into account the prospects
of providing necossary sochil services like water, electricity, trans-
port ete,, ‘for them at reasonable costs. It is wéll known that the
big cities are outgtowing their physical boundaries and have become
oversatitrdted with population. Moreover the soclal and economic
cits of ‘Providinig tilities and serviees to latge populations in these
dities are becuming prohibitive, The above dbjects can be fulfilled
only By ‘developing the sutellite towns and providing swift, cheap
ahd Sure mesns ‘of transport bhétween mietropolitin cities and the
sétellite 'towns. The Comimnittee ‘trust ‘that the problems confronted
in [Benfsay, ‘Caleiftta, Madias arid ‘Delhi étc., would provide proper
lessons to the 'planners to prepare such integrated perspective plans
in 'tespect of 'ull big inetropolitan cenitres having g ‘population of 5—10
1ulilis ‘4hd Wbtve. As provision df quick and cheap transport to link
the sdtellite towns with ‘itetropolitan cities is one of the key factors
to ‘the dolution of this problem, the Committee have no doubt that
the Railways with ‘their infra-structure and long past experience in
providing inter-city suburban servnces would play a dominant part
ih (Kis régdrd diid would provide flre necessary swift and sure subur-
bah ridfl tridrispost it feasonable cost st all these céntres.

1.30. ''he Cominittee note that Riilways have suggested to the
lanning ‘Commission and ‘the Finance ﬁﬁmstry that invesfment on
any Tuture extension of suburban services shoud be tree from divi-
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dend liability and that the operating losses on such services should
be borne by some other authority and not by the Railways. The
Committee have already stressed the need for expenditious prepara-
tion of integrated plans for provision of suburban services etc., in
consultation with the State Governments. They wurge that the
question of financing these services and the muthority to manage
the same shouid be decided at the earliest so that there is no delay
in the provision of these services in all metropolitan cities, the ab-
sence of which is creating numerous problems.

1.31. The Committee trust that all necessary arrangements to
implement these plans successfully particularly the acquisition of
land etc., at reasonable costs, keeping adequate margin for future
growth, should be made in a planned manner in advance. Land
for rail transport should be an integrated part of the developmen-
tal plans of metropolitan citics. The Committee urge that time-
bound and action oriented programmes in this regard should be
prepared with the utmest expedition.



CHAPTER 11

GROWTH OF SUBURBAN TRAFFIC AND DEVELOPMENT OF
SUBURBAN SERVICES IN THE METROPOLITAN CITIES OF
BOMBAY, CALCUTTA AND MADRAS

(A) Growth of Suburban traffic and the number of trains run:

The growth of suburban traffic in the metropolitan cities of Bom-

bay, Calcutta and Madras in 1950-51, 1955-56, 1967-61, 1965-66 and
1970-71 was as under:—

(Total traffic in thousands)

1950-§1  1955-56  1960-61  1965-66 1970-71  9incre-

asc as
' compared
o
1950-51
Bombay area « 290,953 321,958 420,304 684,498 850,340 2929,
Calcutta  ,, . 81,013 132,231 199,572 252,594 270,363 333%
Madras . 40,182 41,166 60,394 81,216 98,860 246",

2.2. The number of train services run in the cities of Bombay,
Calcutta and Madras in 1950-51 and in May 1972 were as follows:—

1980-§1  1st May, 9, in-

1972 crease as
compared
No. of No. of to
trains trains 1950-$1
Bombay area. 741 1243 167,
Calcutta area 300 660 220 ,
Madras area 258 321 124°%,

2.3. The Committee enquired why the increase in the number of
trains had not kept pace with the increase in the passenger iraffic
in these cities, the representative of the Railway Board stated that
it was true that the increase in the number of trains had not kept
pace with the increase in passenger traffic. But in many cases the
nine coach rakes were now running in place of old six coach rakes.
So there was an increase in the capacity by one half in these trains.
Similarly, four coach rakes had been replaced by eight coach rakes
in other sections. Also the new coaches were wider and they car-
ried more passengers. Moreover, because of the development in

10
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Bombay and other metropolitan cities, there was now a reverse
traffic. The morning trains which used to run empty back from

Victoria Terminus and Churchgate previously, were now going with
reverse traffic.

2.4. Asked about their proposals for provision of more trains on
suburban sections in Bombay and other cities, the representative
of the Railway Board explained that they were trying to tackle this
by producing more stock of coaches. They were trying that produc-
tion in the Integral Coach Factory and M/s. Jessops increased. Fur-
ther it has to be seen that terminal capacity in Howrah and Bombay
Victoria Terminus etc., is increased to receive and despatch more
trains. In some centres, particularly Howrah, this has been an im-
portant limiting factor. In Madras the difficulty is level crossings
which are being attended to. They were spending money on im-
provement facilities for signals and power supplies. They were try-
ing to see how best they could optimise the existing services. They
had ordered some more coaches which were expected in two or
three years.

2.5. The Committee note that during the 20 years from 1950-51
to 1970-71 while the suburban traffic increased by 282 per cent at
Bombay, 333 per cent at Calcutta and 246 per cent at Madras, the
number of trains has increased only by 167 per cent at Bombay, 220
per cent at Calcutta and 124 per cent at Madras during the same
period. It is regrettable that the addition to train services in these
cities has not been in proportion to the increase in suburban traffic
resulting in the deterioration of travel conditions of suburban pas-
sengers in these citles.

(B) Additions and improvements in ine capacity, locomotives etc.

2.6. The additions and improvements made in the line capacity,
locomotives, etc., since 1950-51 by the Railways for the transport
of the suburban traffic in each of the cities of Bombay, Calcutta and
Madras and the addition and improvements proposed to be made
during the Fourth Plan period are given at Appendices I and II. Tt
has been stated that some of these works were not executed exclu-
sively for suburban traffic alone as even other mainline passengers
and goods traffic is also carried on these routes.

2.7. It would be seen from the Appendices that the Railways
have carried out certain additions and improvements, in line capa-
city, locomotives etc., on the suburban railways in Bombay, Cal-
cutta and Madras since 1950-51 to augment the carrying capecity.
These include provision of automatic block signalling, route-relay
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interlocking at various points, construction and extension of plat-
forms, provision of reversal facilities, augmentation of EMU stock,
remodelling of yard, electrification of sections, doubling and quad-
rupling of track etc.

2.8. During evidence, the Committee enquired whether any plans
were prepared by the Railways to increase proportionately the line
capacity for running more suburban trains. The representative of
the Ministry stated that they were trying to tackle this by trying
to produce more stock of EMU coaches, locomotives etc., but there
were production problems with M/s. Jessops. Further for electri-
cal equipments also they were depending upon HEIL, Bhopal where
production had to-be increased. It had also to be seexa that termi-
nal capacity in Howrah, Madras and Bombay Victoria Terminus etc.,
was increased to receive and despatch more trains. In Madras the
difficulty was regarding level crossings. One level crossing work
was completed and another was in advance stage. Four more level
crossings had to be sanctioned by the State Government, Madras—
Gummidipundi woud be electrified and steam traction would be re-
placed in these sections. There was also a proposal for electrification
of Basin-bridge to Trivellore on Bombay line. The Railways had
also spent money on improvement facilities for signals and power
supplies for which they had selected various areas.

29. In regard to Bombay, they were trying to see how best
they could have the optimisation of existing services. They had
ordered for more coaches which were expected during the next two
or three years. The Overhead electric line (OHE) also needed
substantia] improvements to haul all the EMU coaches. They were
also quadrupling the line between Grant Road and Churchgate.

2.10. Asked whether the question of switching over to 25 KVAC
traction power had been considered in the Bombay area, the Chair-
man, Railway Board stated during evidence that “for Bombay, I
would like to say this. We have had DC supply there right from in-
ception. Voltage there is 1500 V DC. There is some limitation in
trying to make any change for various reasons. In the very nature
of the suburban traffic we have to deal with it, any change is to be
done, it has to be under traffic conditions; there is great overcrowd-
ing; we cannot manage with reduced or lower level of service. So,
this is one point. The DC section goes right up to the top of the
Ghats. For AC we shall have to widen tunnels and this will have
to be done under traffic working conditions. It is time-consuming
and difficult problem. There is inadequate capacity for movement
of goods traffic on the Ghats. There could therefore not be any
voltage change. Otherwise the cost would have been prohibitive
for change of the existing equipments. All the locomotives have to
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be changed and this woud have meant lot of money.” He further
added that it coud have been done, if the Railways had started AC
electrification 20 years ago but it was not possible at present.

211. The Committee regret to observe that the additions and
improvements in suburban services made by the Railways, have not
been adequate to meet the demands of suburban traftic. The growth
in the suburban traffic has greatly outstripped whatever improve-
ments and additional facilities have been provided so far by the Rail-
ways. It seems to the Committee that the problems of suburban
traffic did not receive the attention that they deserved as the Rail-
ways considered it to be a losing activity. This is unfortunste. In
the opinion of the Committee, the provision of adequate suburban
services in the interest of.planned development of metropolitan
cities, should have received serious attention of the Government
from the very First Plan so that integrated plans for the develop-
ment of these essential transport services, were drawn up and im-
plemented by Government in consultation with Planning Commis-
sion, State Governments and all others concerned.

2.12. The Committee note that it was only in October 1965 that
the Planning Commission constituted a Study Team to carry out
comprehensive traffic and transport studies in the four metropolitan
cities of Bombay, Calcutta, Madras and Delhi and that so far the
scheme for Rapid Transit System for Calcutta Underground Rail-
way only has been finalised and approved by Government. The
Committee regret to point out that the schemes of Repid Transit
Systems for Bombay, Delhi and Madras have not yet been finalised
despite a lapse of over seven years. The Committee have deaslt
with this matter in greater detail in Chapter VI of this Report.

213. The Committee urge that pending the introduction of Rapid
Transit Systems in these metropolitan cities which is bound to take
a long time, the Railways should take crash measures to bring about
improvements in the existing suburban facilities in these cities to
ameliorate the travelling conditions of the subyrban pessengers.
Concerted efforts should also be made by Railway to reduce losses

in Suburban Services.
(C) Terminal Facilities

The Committee enquired whether the terminal facilities at the
metropolitan cities of Bombay, Calcutta and Madras were adequate
lo meet the traffic requirements. The Ministry have stated the posi-
tion as indicated below:—
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Bombay

Central Railway: The terminal facilities available at Victoria
Terminus, Bombay are not adequate. A Survey Team has been ap-
pointed to study the scope for improving the terminal facilities at
Victoria Terminus and other suburban terminals in Bombay area.
It was stated during evidence that the report was expected within
the next four months.

Western Railway: The terminal facilities at Churchgate are be-
ing augmented to meet with the requirements of providing 2-minute
service likely to be completed by the end of 1973. Proposals for
additional terminal facilities under the Optimisation Scheme are
also under examination for Borivili-Andheri and Andheri-Bandra
sections. -

Calcutta

South-Eastern Railway: Terminal facilities at Howrah are in-
adequate, The Eastern Railway is already conducting a survey for
augmenting the same.

In view of the inadequacy of facilities at Howrah and in the con-
text of the Second bridge, the construction of which has been sanc-
tioned between Shalimar and Princep Ghat, the Railway is consi-
dering proposals for survey to study an alternative/supplemtary
terminal.

Eastern Railway: The examination of the requirement of termi-
nal and other ancillary facilities for services during the Fifth and
subsequent plan periods has been remitted to a Techno-Economic
Survey Team for investigation and report. Report is awaited.

Madras

Southern Railway: An Engineering-cum-Traffic survey is under
way to assess the requirements of the terminal facilities in Madras
area.

2.15. The Committee also enquired whether there are any pro-
posals for having separate terminal facilities for suburban and non-
suburban traffic at these places. The Ministry have stated as under:

Bombay

Central Railway: The suburban and non-suburban terminals are
generally separate, though at certain places, like Bombay VT they
are adjacent to each other. The scope for expansion and remodel-
ling for both the terminals at VT and other suburban terminals and
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the non-suburban subsidiray terminals at Dadar is being investi-
gated by a Survey Team, the report of which is awaited.

Western Railway: A Survey has already been sanctioned to
examine the proposal of a common terminal for Western and Cen-
tral Railways covering the suburban, non-suburban and goods ser-
vices at Dharavi.

Calcutta

South-Eastern and Eastern Railways: The Report of the Techno-
Economic Survey Team appointed to examine the terminal and an-
cillary facilities at Howrah for catering to the requirements during
the Fifth Plan and subsequent Plan periods is awaited.

Madras

Southern Railway: An Engineering-cum-Traffic Survey is under
way to assess the requirements of the terminal facilities.

2.16. The Ministry have also stated that keeping in view the
changed circumstances, all the Railways were instructed as late as
18th February, 1971 to conduct necessary studies particularly in the
large metropolitan towns to optimise the existing facilities and re-
commend measures that may be necessary to meet theé increasing
long distance as well as suburban traffic. These studies were re-
quired to cover all important terminals,

2.17. It has been added by the Railways that the Bombay Victoria
Terminus, Churchgate, Howrah and Sealdah and Madras Stations are
already space bound due to which any development of facilities at
these terminals will be difficult. The Railways may, therefore, have
to plan for suitable alternate terminals.

2.18. During evidence the Committee enquired about the reasons
for not planning better terminal facilities for suburban services.
The Chairman, Railway Board stated, “It is a continuing process.
Now in the cities, we have come to a stage where minor improve-
ments etc., that were possible, have all been done. We have had to
spend a lot of money.”

2.19. The Committee are constrained to ovserve that the termi-
nal facilities at Bombay, Calcutta and Madras have not been ade-
quate to cater to the needs of the passenger traffic and that it was
only in February, 1971, that the Railway Board instructed the Zonal
Railways to conduct necessary studies to optimise these facilities.
They note that necessary surveys for improvement and augmenting
these facilities are at various stages of progress. The Committee re-
gret the delay in the undertaking of these studies by the Railways
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and feel that these should have been taken up at least a decade ear-
lier, so that a perspective plan in this behalf was kept ready for
implementation in the light of developments. The Committee can-
not too strongly emphasise the urgency of providing adequate ter-
minal facilities in these cities and recommend that the surveys al-
ready being undertaken in this regard, should be expedited and
necessary steps taken to provide these facilities at the earliest. At
the stations where there is difficulty in providing improvements (o
the existing terminal facilities due to shortage of space etc., alterna-
tive terminals should be planned and 'constructed at suitable loca-
tions on top priority basis.

220 The Committee further recommend that a survey of the
transport facilities at all the metropolltan cmes for mceeting  the
requirements of suburnban traffic, having a population of 10 lakhs
and over, should be undertaken by the Railways and integrated
perspective plants for 'their development should be prepared in con-
sultation with Planning Commission, State Governments and local
authorities to avoid the problems that have arisen at Bombay and
Calcutta, The long term plans which should include land require-
ments for developing these facilities should be broken up into Five
ear Plans and Annual Plans. Close watch should be kept to ensure
the implementation of these plang in time.

D. Composition of Suburban Trains

2.21. The composition of suburban trains in the metropolitan cities
of Bombay, Calcutta and Madras is as folows:

City Railway Section Composition
2 3 4
Bombay Central 1. Bombay VT-Kalyan) 9 EMU coaches.
‘Karjat.
2. Kalyan-Kasara Some trains on Kulyan-
Kasara/Karjat run with

3. Bombay VT-Mai'm; } 6 coaches.
Kurla {Harbour
Branch.

i
4. Kurla-Mankhurd. ,
J

Western Churchgate-Virar. 9 EMU coaches.
Calcutta Eastern Electrified Sections of The great mojority . f
Scaldah & Howrah the trains have R
Divisions. EMU Coaches  ana)
af ew trains run

with 4 or 6 coaches.
On Sealdah  Division
some 8 EMU coaches
push-pull trains ope-
rate.
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Ranaghat-Bongaon 8 conventional coaches.
Ranaghat-Bagula

Bandel-Katwa 10 conventional coaches.
South-Eastern  Howrah-Ballichuk 8 EMU coaches.
Santragachi-Shalimar 2 conventional coaches.
Madras Southern B.G.
Madras  Central-Mad-
ras Beach. Madras | 9 conventional coaches.
Central-Trivellore.
Madras-Central
Gummidipundi.
M.G. 8 EMU  coaches and
4 EMU coaches and
Madras Beach - 10 conventional  coach
Tambaram. trains.
222 Tambaram-Guduvancheri {ﬂ EMU coaches &
4 EMU coaches.
10/5 conventional coaches.
Guduvancheri- 10/§ conventional
Chingleput. coaches.

2.22. It would be seen that electric multiple unit trains are used
for the transport of suburban traffic entirely in the Bombay area and
partly in Calcutta and Madras areas. The number and composition
of EMU coaches at these places is given below:

Railway EMU Coaches

1 2
Bombay
(i) Central g rakes ()’t’ 6 somcl’\'ct
”»”
43 w oon 9 ”»
(i)  Western . - 33 oo ow 9 ”*

4 » =~ ”
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1 2
Calcutta
26 rakss of 3 coach:s
(i) Eastern 154 5 » 4 »
(i) South-East . . . 3 5 » 3 »
32 » » 4 »
Madras
Southern . . . . Motor coach . 45

Trailer ,, . . 48
\

2.23. Asked about the holdings of overaged EMU stock, the Com-
mittee were informed that 2 rakes of 8 coach each were overaged
on the Central Railway and 4-1|/4 rakes were overaged on the
Western Railway. It has also been stated that the rakes belonged to
1928 old rolling stock.

2.24. During evidence, the representative of the Ministry informed
the Committee that the Railways were running nine coach rakes in
many sections and had replaced the old six coach rakes. There was
thus an increase in the capacity by one-half in these trains. Similarly

four coach rakes had been replaced by eight coach rakes in other
sections.

2.25. The Committee pointed out that even now in many sections
train services were run with six coaches and four coaches. The
representative of the Ministry stated that the proportion of 9 coaches
had increased. Previously they were all six coaches trains.

2.26 Asked why the Railway had not provided 9 coaches trains
in all the sections, the representative of the Ministry stated that it
depended upon the replacement of the old stock. The old stock that
they had, were all coaches with less capacity and they were in two
units of three coaches each. The new rakes were threee units of
three coaches each. As the new EMU units would become available,
they would be able to put in nine coach trains throughout.

2.27. The Committee enquired whether the question of increasing
the number of coaches from 9 to 12 on the busy sections had been
considered. The representative of the Ministry stated that that
would involve many other works e.g., expansion of platforms, shift-
ing of signals, shifting of track connections, strengthening of sub-
stations etc. Still the Central Railway went into the quesetion and
brought out a Report and it was found that in actual practice it

would cause disruption of traffic. The British Consultants also had
the same view.
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2.28. The Committee enquired if any difficulties were experienced
by the Railways in the procurement of EMU coaches for the subur-
ban services, the Ministry have stated that as regards MG EMUs.
and BG AC EMUs, these are manufactured only by Integral Coach
Factory and no difficulty is being experienced in the procurement.

2.29. As regards BG DC EMUs, which are required for the
Bombay suburban area, these are at present two sources of procure-
ment namely, M|s. Jessop and Co., Calcutta and the Integral Coach
Factory, Perambur. While no difficulty is being experienced for the
procurement of these from ICF, of late, difficulty has arisen with
respect to M|S. Jessop & Co. due to non-agreement on prices despite
repeated negotiations. The prices quoted by Jessop include a dis-
proportionately high element of labour cost as compared to ICF and
also a higher element of profit as compared to the previous contracts.
Further negotiations are proposed to be held at the top management
level as a final attempt to persuade M|s. Jessop & Co. to come to an
agreement on price. In the event of these efforts failing, it is pro-
posed to increase ICF’s production of DC EMUs. suitably to meet
our requirements.

2.30. The overall output of both BG and MG and DC and
ACEMU coaches are restricted in the numbers of balanced electrical
equipment that are produced|delivered by HEIL, Bhopal. Discus-
sions are held for improving deliveries from Bhopal periodically.

2.31. The representative of the Ministry stated during evidence
that on Central Railway they proposed to replace 112 EMU coaches
during the Fourth Plan. All these coaches were manufactured in
1928. They had replaced 94 and 18 were yet to be replaced. They
expected to replace them by the end of the Fourth Plan. Regarding
addition of EMU coaches, the picture was not satisfactory. They had
actually ordered 228 coaches and placed an advance order also for
Fifth Plan period for 240 EMUs. They had procured 33 coaches and
out of the balance they hoped to get 94 during the Fourth Plan.
There would be shortfall of 101 coaches. On the Western Railway,
they had since replaced one more rake, leaving a balance of 4 rakes.
Moreover 27 additional rakes would be needed to make 64 rakes to
run the two-minutes service during peak periods. There would be
some shortfall in that also. This was because of shortfall in supplies
from M|s. Jessops & Co. They were depending mainly on 1.C.F. The
ICF had been fulfilling their targets, but not Jessops They had dis-
cussed the matter with M|s. Jessops and sorted out various problems.
They wanted a much higher price than what Railways were paying
t> Integral Coach Factory. They had however reached with them
an agreement regarding price.
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2.32. As regards the addition of coaches on the Eastern Railway
and South Eastern Railway, the representative of the Ministry in-
formed the Committee that it depended on getting more EMU stock.
They were pursuing the matter and stepping up production with
the Integral Coach Factory.

2.33. Asked what were the reasons for not developing the capacity
of the Integral Coach Factory, the representative of the Ministry
stated that they had already increased the capacity of IFC from 350
to 750 coaches per year.

2.34. It has been stated during evidence that the shortfall in the
production of EMU coaches have also been due to the shortage of
electric equipment from HEIL, Bhopal. The problem with Bhopal is
that they have to manufacture equipment for all diesel and DC
electrical locomotives for Broad and meter gauge plus eleétric equip-
ment for electric multiple units. They have reached the limit of
their capacity at Bhopal. They have said that for meter gauge, they
will transfer electrical equipment to their Harwar factory which they
are in the process of doing. The first set of 6 sets of metre gauge
electrical equipment is expected from Hardwar this year.

2.35. The Committeoc note that the Railways have introduced 9
coach rakes on certain sections of the Central and Western Railways
at Bombay replacing the old 6 coach rakes thereby increasing the
capacity by 50 per cemt...They regret that it has not been possible
for the Rallways to provide 9 coach rakes on all the sections due
mainly to non-availability of EMU stock.

2.36. The Committee are unable to appreciate why the Railways,
with all thefr resources, advance planning and implementation could
not ensure that adequate number of 9 coachh rakes were available for
introduction on all busy sections in time to provide much needed
relief to the suburban passengers. The Committee stress that Rail-
ways should ensure that 9 coach rakes are introduced on all busy
sections in the three cities of Bombay, Calcutta and Madras, without
further ‘delay so as to relieve congestion and overcrowding at these

places. ..

2.37. The Committee further recommend that the requirements
of such coaches for other metropelitan cities, where the traffic so
requires, should be asseased in advence and plans prepared for pro-
duction and procurement of the requisite number of comches for
Introduction in these citles well in time.
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2.38. The Committes learnt during their study four to Bambay
that it would be possible to further relieve overcrowding by intro-
ducing 12 coach rakes.. . They note that the Railways have dropped
the proposal to run 12 coach rakes on account of technical difficulties.
The Committee would like the Railways to have this matier investi-
gated thoroughly keeping in view the practice followed in other
countries, and the technical developments in the field so that if it Is
found feasible to operate 12 coach rakes on busy sections on suburban

lines at a later date, those could be pmsed into service to relieve
overcrowding.

2.39. The Committee are concerned to note that a number of EMU
rakes of 1928 vintage =re still being used on the Central and Wesfern
Railways, Bombay. It is obvious that in spite of continuolls and
extensive repairs required by this old EMU stock, these coaches
would be having frequent failures affecting punctuality of the trains
and causing great inconvenience to the commuters. It is, therefore,
necessary that earnest efforts are made to expedite the procurement
of EMU stock by augmenting the manufacturing capacity of the
Integral Coach Factory and putting the working of Mls. Jéssops on a
sound footing. .

2.40. The Committee are perturbed to note that the manufacture
of electric equipment for EMU coaches, particularly for meter gauge
coaches, constituted a constrain on the production programme of
such coaches at the Integral Coach Factory. The Committee sec
no reason why Government could not plan ga production
programme for clectric equipment for EMU coaches at HEIL Bhopal
and Hardwar to ensure that the requirements of EMU coaches for
such equipment were met in full. The Committee stress that effec-
tive measures should urgently be taken by Government to ensure
that the electric equipment for EMU coaches, particularly for meter
gauge coaches, is supplied to the Integral Coach Factory to meet
the full requirements of such coaches by the Railways.

2.41. In this connection the Committee would also invite attention
to the recommendations made hy them in Paragraphs 2.107, 2.168 and
2.109 of their First Report on “Accounting Matters” wherein they
have stressed the need for accelerating the production programme of
EMU coaches by the Railways.
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(E) Frequency of running of Suburban Train:

2.42. The following are the details of the frequency of running
of suburban trains during peak and non-peak hours at present as
compared to 1950-51:—

City Rly. Year. Peak Non- Total
Hours peak
Hours.
Bombay. . 1950-51 50 166 216
Western . 1-§-1972 108 396 so1
Bombay. . . . 1950-51 62 463 525
Centr . . . I-§-72 127 615 742
Calcutta . . 1950-51 79 191 270
Eastern . . . I1-8-72 126 468 $94
Calcutta . . 1950-S1 14 19 33
S. Bastern . . 1-8§-72 18 48 66
Madras . . . . . . . 1950-§I 132 126 258
Southern . . . . . . 1-§-72 145 176 321

2.43. The Committee enquired about the improvements made in
reducing the minimum headway between trains at each of the
three metropolitan cities. The Ministry have stated as follows:

BOMBAY

Central Railway: With the improvement in the line capacity and
availability of more stock for suburban operation, the average head-
way between the trains in the peak pericd improved as indicated

below: U J
(in minutes) .
Year Local Line. Through Line.
Moming Evening Morning Evening
Peak Peak  Peak Peak
1951 . 10 106 25 257
1972 . . . . 6-8 75 94 s

Western Railway: On the Churchgate-Andheri-Borivili section
and Borivili-Virar section, the headway has been brought down
from 7 minutes to 4 minutes on the former and from 12 minutes to
8 minutes on the latter.
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CALCUTTA

South-Eastern Railway: Beginning with a headway of 18 minutes
in the morning peak and 27 minutes in the evening peak in 1950-51,
the same has been progressively reduced to 12 minutes in the morn-
ing peak and 18 minutes in the evening peak.

Eastern Railway: The headway between the services originating
from Sealdah station continues to remain 5 minutes. In respect of
Howrah Division, the headway has been reduced from 8 minutes in
1951 on the Howrah-Bande] section to 5 minutes as on 31-3-1972,

MADRAS

Broad Gauge-Trains being steam hauled, there is not much imp-
rovement in the headway. There is also no separate exclusive sub-
urban section. Meter gauge—the headway has been brought down
from about 10 minutes in 1960-61 to 5 minutes in 1972,

2.44. The Committee enquired whether there are any further pos-
sibilities of reducing the minimum headway between trains at these
places. The Ministry have stated as below:

BOMBAY

Central Railway: The survey team entrusted with the study of
Optimisation of suburban services has also been entrusted to study
the minimum headway attainable and recommend measures.

Western Railway: With the quadrupling of track between Grant
Road and Churchgate, the headway is likely to be brought down to
four minutes on each of the corridors i.e. 2 minutes on the average.
The possibility of improving the headway further is under exami-
nation by a Study Team, the report of which is awaited.

CALCUTTA

South-Eastern Railway: Possibility of any further reduction in the
headway is limited due to lack of separate suburban platform at
Howrah station as well as separate running line for EMU trains.

Eastern Railway: There appears no possibility of reducing the
headway any further with the existing arrangements.

However, to augment the existing reil suburban transport, the
construction of the underground railway from Dum Dum—Tollyganj
has already been sanctioned on 1-6-1972 at an approximate cost of

Rs. 140.27 crores.
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MADRAS

The Tamil Nadu Government has been addressed to undertake
more replacements of level crossings by overbridges on many of the
subesections, without which any further reduction is not considered
feasible.

2.45. During evidence the Committee enquired about the time
when the Western Railway and the Central Railway will be able
to run two minutes service during the Peak periods. The represen-
tative of the Ministry stated that so far as the two minutes service
in the Western Railway was concerned, the quadrupling work would
be completed by December, 1973. They would also-get the required
number of EMU stock in the next few years. They would achieve
the two minutes service by 1975-76. Frequency increase would be
progressive. It would not be all at one time. Graduaity it would be
reduced from the present four-minutes service.

2.46. Regarding the problem of level crossing and construction of
over bridges, the Chairman, Railway Board informed the Committee
that actually this was a very serious problem which was affecting
all the metropolitan towns and they had reached a stage that unless
these level crossing were eliminated, running of suburban trains
would not be possible to the level it was required as it was causing
great hardships to the road travellers, buses and cars. Also if the
level crossing was opened once until it is closed, the trains would
not be able to go fast. Unless over-bridges were constructed they
would never be able to make a real break-through in their
suburban transport problem. The cost of the over-bridges had
to be equally shared by the Railways and the State Govern-
ments. The State Governments faced two difficulties—one was
the question of land acquisition and other funds. A few years
ago, a separate fund was formed called the ‘Railway Safety
Works Fund' to which every year Railways allocated revenues
and that fund was utilised for this purpose. They had unspent
amount of Rs. 10 crores on this account. Now the Railway and
the State Governments had to spent 50.50 on this expenditure.
The States were not able to find all the money for this purpose.

Asked if they had discussed this matter with the Ministry of
Transport, the Chairman, Railway Board stated that this required
the support of the Planning Commission to whom they would write
in this connection.

The representative of the Plannimg Commissiom stated that in
the Fourth Plan for the National highway plan the fund allotted was
Rs. 418 crores and for the State roads it was about Rs. 453 crores.
The allotment of about Rs. 10 crores or so for the purpose in view
should not be a problem.
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The Chairman, Railway Board further stated that about Rs. 50
crores might be required for the next plan for this purpose; and they
had written to the Ministry of Transport. They had -wuggested to
the Planmng Commission to allot Rs. 50 crores specially for cons-
truction of over-bridges and under-bridges.

The representative of the Planning Commission further stated
that out of the allotment of Rs. 418 crores for National Highways it
might not be possible to spend the full amount in the Fourth Plan.
They had not earmarked any specific amount for the over-bridges
which form a small part of the overall plan.

2.51. The Chairman, Railway Board pointed out that they had
suggested that these projects should be constructed, must be identi-
fied in the same way as missing links were identified in the road
programme in the First and Second Plans. If something like that
was done, there would be real progress.

2.52. The Committee note that there has been improvement in the
average headway between the trains in the peak period at Bombay,
Calcutta and Madras and that the 2—minute service would progres-
sively be run on the Western Railway, Bombay by 1975-76 subject
to the availability of requisite number of EMU stock and the work
of quadrupling of lines would be completed by Decomber 1873.
They also note that the question of reducing the headway further:
is under study by the Survey Teams at Bombay and Calcutta. The
possibility of reduction of headway at Calcutta and Madras is limited
due te lack of separate suburban platform at Hewrah and level
crossings at Madras. The Committee hope that with the completion
of the studies already undertaken at Bombay and Calcutta, every
endeavour would be made by the Railways to reduce to the minimum
the headway in these cities consistent with safety and the need for
introducing more trains.

2.53. As regards Madras, the Committee would like the Railway
Administration to take initiative in consultation with the Planuing
Commission, Ministry of Transport and State Government to draw
up a plan fer construction of under/overbridges at important and
busy level crossings so as to increase the frequency of suburbanm
trains in thdt area.

254 The Committee have already suggested various measures to
expedite the construction of over and under-bridges in Paragraphs
351 to 3.58 of their First Repert om “Accosmting Mutters”. They
hepe that with the implementstion of the varisus suggestions made
by them, it weuld be possible te expedite the werk of consivuction
““ldnndwer-bﬁdguandrmwm:h&om
running of the trains. .
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2.55. The Committee would further recommend that 'the Ministry
- of Railways in consultation with Ministry of Transport State Govts.
should identify the missing links in providing under and over-bridges
on level crossings which are hampering the smooth movement of
traffic in busy areas. The Committee stress that time-bound pro-
gramme should be prepared to provide these missing links at the
earliest. e = o L

(F) Traction Power used

2.56. The suburban section in the three metropolitan cities and the
traction power used are given at Appendix III

2.57. While in Bombay area the suburban traffic is carried entirely
by electrical multiple unit trains and Secunderabad area entirely
steam trains, in the Calcutta area the traffic is carried partly by
steam services and partly by electric multiple trains and push and
pull trains hauled by electric locomotives. In Madras area, on the
broad gauge section, suburban traffic is moved by steam traction and
on the meter gauge section largely by electrical multiple units trains,
with some trains of conventional coaches hauled by electric and
steam engines.

2.58. During evidence the Committee enquired why steam services
are still being used for the carriage of suburban traffic in Calcutta
area, the representative of the Ministry stated that there were three
sections in Calcutta which had not been electrified. They were
running steam services in those sections. They would not get a
reasonable return if they invested money on electrifying those sec-
tions. As regards using diesel engines on these sections, the witness
informed the Committee that they were using diesel engines only on
long distance mail and express services. They also did not have
sufficient diesel engines to use in suburban trains.

2.59. In reply to another question as to why in the Madras area
BG section, suburban traffic is moved by steam traction and not by
diese]l engines, the representative of the Ministry stated that the
reasons for using steam traction instead of diesel traction in the
suburban trains was that they did not have sufficient diesel
locomotives.

2.60. The Committee note that steam traction is used in some sec-
tions of Calcutta and Madras for suburban traffic as electrification of
those sections would not yield a reasonable return to the Railways.
'They also note that diesel engines are not used on these sections due
1o their nen-availability. The Committee consider that in deciding
the type of traction to be used the Railway should take into account
the needs of traffic, both passenger and goods. In regard to the
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suburban traffic, the Committee have already recommended in Para-
graph 1.28 that Government should aim at providing quick, cheap
and sure means of transport to the commuters to metropolitan cities
and that the question whether financial cost and the losses, if any,
incurred on providing such services should be borne by the Railways
or some other authority, should be decided by the Government sepa-
rately. The Committee would like the Railways to study the re-
quirements of traffic on these sections with a view to determine the
traction needed to haul that traffic and provide the same to cope with
the growing traffic to relieve congestion and overcrowding. In the
meantime the Committee recommend that Railway shouldput diesel
engines on these section, on a priority basis, particularly during
peak hours to meet the needs of suburban traffic.



CHAPTER HI

CLASSES OF ACCOMMODATION AND OVERCROWDING IN
SUBURBAN TRAINS

A statement indicating the classes of travel provided, carrying
capacity of each class and the maximum occupation during peak and
non-peak hours on the suburban train services in the metropolitan
cities of Bombay, Calcutta and Madras is at Appendix IV.

3.2. It will be noticed that at present First and Third Class travel
is provided in the suburban services at Bombay, Calcutta and Madras.
The maximum occupation during peak hours on the suburban trains
services in third class at Bombay varies from 170 per cent to 200 per
cent, at Calcutta from 114 per cent to 179 per cent and at Madras
from 200 per cent to 349 per cent.

3.3. The Ministry have informed the Committee that during peak
hours there is heavy overcrowding in Bombay and Calcutta suburban
services despite large investments undertaken to augment the
carrying capacity on these suburban routes right from the First Plan
period. ’

3.4. A statement showing the daily average number of season
ticket holders and ordinary ticket holders travelling by different
classes in the cities of Bombay, Calcutta and Madras during the
years 1968-69 to 1970-71 is at Appendix V.

3.5. It will be seen from Appendix V that out of total of 24 lakh
passengers travelling daily on season and ordinary tickets in the
three cities of Bombay, Calcutta and Madras during 1970-71, 22.9
lakh passengers of both categories travelled in third class. It will
further be seen that the number of ordinary first class passengers is
insignificant at the three places. As regards first class season ticket
holders while their number is insignificant at Calcutta and Madras,
it is less than 1!9th of the third class season ticket holders at Bombay.

3.6. During evidence the Committee enquired whether the Rail-
ways had devised and implemented any short term plans to reduce
overcrowding in the suburban trains. The representative of the
Ministry stated that apart from the Rapid Transit System, they had
been taking various measures to relieve the overcrowding. But
whatever measure they had taken, had been inadequate because the
city population had been increasing disproportionately more than
the measures which they had taken. They had increased the

28
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number of trains and the number of coaches. In Bombay area they
had now nine coaches instead of eight coaches. They had also accele-
rated the speed of trains with the newer stocks which had been put
in replacement of the old ones. Because of acceleration in speed
there had been increase in the number of trips of each rake. They
had been thinking in terms of modifying the existing coach designs
so that seating could be on the periphery and the central portion
could be used only for standing. When the new rakes were ready
from Integral Coach Factory and M|s. Jessops, they would be able
to increase the number of suburban trains during peak hours from
about 45 to 80 on the Western Railway, as a result of quadrupling
between Grant Road and Churchgate.

3.7. When asked whether there was a proposal to design some
coaches which could be used only for standing passengers, the repre-
sentative of the Ministry replied that condition today were that
whether you take the first class or the third class, they will go jam
packed. They were interested in more train services and more
capacity. They did not think any change in design would make any
difference at this stage.

3.8. The Chairman, Railway Board further explained that the
difficulty was that the same rakes made trips all over the section.
They would be used not only for the peak periods but also for off-
peak periods. Again if they removed the seats entirely, it would
not be a very popular move. In fact even the proposal of seats on
the periphery and aisle for standing was not accepted by the Subur-
ban Users Committee in Bombay of the two Railways. They were
trying to experiment with coaches which would enable more people
to travel.

3.9. The Committee enquired about the number of first class and
third class bogies on the suburban trains and the reasons for having
two classes of travel and what would be the increase in the passenger
capacity if the existing first class bogies were converted into third
class bogies.

3.10. The representative of the Ministry stated during evidence
that on the Central Railway they had 362 third class and 133 compo-
site first and third class coaches on the Western Railway, they had
228 first class and 95 composite first and third class coaches in
Calcutta area on the Eastern Railway, they had 514 third class and
180 composite first and third class coaches on the South Eastern
Railway, they had 102 first class and 34 composite first and third
class coaches. It has further been stated that in a 4-bogie train
there is one first class compartment carrying 52 passengers. The
other compartments of this 4-bogie train are entirely for third class
Passengers. The third class compartments carried 760 passengers.
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3.11. Asked what would be the addition in accommodation if the
first class is converted into third class, the Chairman Railway Board
stated during evidence that “if that is converted into third class, the
additional number of passengers to be accommodated would be
marginal. It would be about 10 to 20 per cent more.”

3.12. The Committee further enquired if some trains during peak
hours could consist only of third class compartments whether that
would lessen overcrowding. The Chairman, Railway Board stated
that they could not have different composition for different trains
on the suburban services. The same rake runs on various sections
according to a system of rotation before it went for periodical over-
haul in the workshop. There should be a standard unit and that
must apply to all trains.

3.13. Asked if it was possible to have some Janta trains during
peak hours so that more passengers could he accommodated, the
Chairman, Railway Board stated that it would not be possible to
have some Janta Trains and some with first class. Either the first
class should be completely abolished in suburban trains or it should
be reduced to the very minimum.

3.14. The representative of the Ministry further explained that
each coach must have the same type of accommodation because they
were rotating very fast otherwise it might happen that a first class
ticket holder might come to the station and may not find first class
in the train. Every train must have that. accommodation.

3.15. In a written note the Ministry of Railways have furnished
the following further information: —

“The carrying capacity of suburban coaches used in the cities
of Bombay, Calcutta and Madras is mostly in standing
rom. Seats provided even as per present layouts pro-
vide for a small fraction of the total carrying capacity of
the coaches.

The number of seats provided is more or less same in the first and
third class compartments for the same area. By conversion of first
class to third class, therefore, additional seating capacity will not be
available and standing room in the two classes would not be subs-
tantially improved.

The question of providing increased standing accommodation and
seats only on the alongside of the coaches is under the consideration
of the Railways Design and Standards Organisation. This involves
strengthening of the underframe, springs and suspension arrange-
ments and the details are being worked out.”
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3.16. The Committee desired to know classjclasses of travel
available on suburban trains in foreign countries like U.K., France,
Germany, Japan, Canada, USSR etc. They have been informed that
no information is readly avai'able with regard to the class of
accommodation in other *countries, -

3.17. The Committee regret to mote that there is heavy over-
crowding in suburban trains in Bombay, Calcutta and Madras parti-
cularly during peak hours. They note that studies have been under-
taken for providing Mass Trangit Systems in these cities and that
Mass Transit System for Calcutta has already been sanctioned. The
Committee are aware of the limitations in increasing the train
services and reducing headways of the suburban trains in these cities.
In the earlier Chapter they have urged the Railways to take effective
measures to provide more suburban services for carrying suburban
traffic to the extent possible.

3.18. The Committee are however concerned to note that the
number of suburban trains on the Section between Grant Road and
Churchgate in Bombay would be increased during peak hours from
45 to 80 by the Western Railways, only when new EMU rakes become
available from Integral Coach Factory and M/s. Jessops which will
take time., The Committee are surprised that no advance planning
was done by the Railways to order the manufacture of EMU coaches
and to ensure their availability for running additional numher of
trains on this Section well in time of the completion of quadrupling
of the lines on this Section. The delay in running the additional
number of trains, for want of adequate number of EMU stock,
would result in non-utilisation of line capacity which has been creat-
ed at heavy capital cost, apart from causing delay in providing rclief
from overcrowding to the suburban passengers on this Section. The
Committee recommend that effective measures should be taken by
the Railways urgently to ensure that sufficient EMU coaches are
made available by the Integral Coach Factory and M/s. Jessops by
stepping up their production, to run the additional traing by the
end of 1973

*Al the time of factual verification it has be. n stated by the Minis'ry of Railways
that “Ia most foreign ¢ untries, there are two Cless"s of travcl in Suburban s« rvices,
for instance, U. K, Franc’, Canada, U. S. A, Germany, Italy and Japan Mctio
Trangport Systems, however, have only one ¢lase, sxcept the Metro in Paris, which
has two cla:seq. It may be mantionod that the proposcd Metro in Calcutta will also
have only cne cla«.*,
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3.19. The Committee note that at present two classes of travel—
first and third—are provided on suburban trains in the three cities
of Bombay, Calcutta and Madras. They find that out of a total of
24 lakhs daily suburban passengers in Bombay, Calcutta and Madrus
during 1970-71, about 23 lakhs are third class passeagers. The Com-
mittee feel that suburban travel, which is for short duration, and
is mostly utilised by third class passengers, should be mass-oriented
and should provide one class of travel only. Apart fram marginal
increase in capacity in the suburban trains, the abolition of first
class travel, would also result in less expenditure on construction
and maintenance of first class coaches on these trains.

3.20. The Committee need hardly point out that while introduc-
ing one uniform class on suburban trains, due care should be exer-
cised to see that ladies and children under 12, are provided adequate
accommodation by continuing to earmark separate compartments for
them.

.321. The Committee note that the question of providing increa-
sed standing accommodation in suburban trains has been under con-
sideration of the Railway Design and Standard Organisation for a
considerable time. They are constrained to observe that the R.D.
S.0. has not taken up this problem on a priority basis, which it de-
served. The Committee recommend that the RDSO should examine
without delay how best accommodation in the existing EMU coaches
could be optimised and evolve a new design suited to requirements
for future EMU coaches. While increasing the capacity of these
coaches particular attention should be paid to the problem of ade-
quate ventilation and safety. The Committee have no doubt that
in evolving the new lay out of EMU coaches for suburban services
R.D.S.0.|Railways would keep in view that latest technological
developments and lay-outs of similar rail coaches in foreign count-
ries.

3.22. The Committee have no doubt that before introducing coa-
ches with the new lay-out on an intensive scale, they would be tried
on pilot basis so as to ascertain the passengers’ reactions as also to
ensure that they subserve the purpose of providing maximum com-
fort. safety and optimum utilisation of space.



CHAPTER 1V
SUBURBAN FARES, EARNINGS AND LOSSES
(A) Suburban Fares

The term ‘suburban fares’ refers to the lower scale of season ticket
tares applicable in Bombay, Calcutta and Madras areas. These spe-
cially low season ticket fares were introduced by the Company Rail-
ways originally operating in these areas. The suburban season ticket
fares in Bombay, Calcutta and Madras were not only different from
the season ticket fares charged elsewhere but also inter se. When
the Company Railways were taken over by the Government, these
special scales of fares were allowed to continue considering that any
attempt to bring them on par with the season ticket fares for other
sections would involve a steep increase in the suburban fares to
which the local population had long been accustomed. Hence, with-
out touching the basis of charge, these suburban season ticket fares
were increased from 1.4.1948 onwards by ad hoc percentages.

42 As stated above, the suburban season ticket fares in these
three cities also were not uniform. This diversity was ended in 1869
in respect of first class season tickets by prescribing a uniform scale
applicable in the three cities. The third class season ticket fares
still remained different. Among these, the third class suburban
season ticket fares in force in the Bombay area were about the chea-
pest and those in the Madras area the highest. With effect from
15.4,1972 the fares in the Bombay and Calcutta suburban areas have
2lso been revised and now the fares in the three cities are uniform
upto 48 kms., beyond which they still differ to some extent.

4.3. Given below is a comparison of the suburban monthly season
ticket fares with the non-suburban season ticket fares:

(i) 1st Class Fares:

Dlstnnce ) ' S\abunn Moﬁthly Non-suburbsn Mon-

(Kms.) Sesson Ticket Fares thly sesson Ticket
in Bombay, Calcutta Fares
and Madras.
Rs. Rs
1 10- 00 10° 00
3 10° 00 10- 00
s 10- 00 10° 00
8 14° SO 14 %0
10 17- 50 17- %0
1§ 23° 00 2400
20 27-00 29-00
25 31-00 33 50
30 3450 37- 50
40 41- S0 46°
so 49° 00 $4°'00
60 55 00 62 00
70 60° 00 69- 00
80 66- 00 77: 00
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(ii) THirp CLASSs

Distance Suburban Monthly Season Ticket  Non-Subur-
(Kms) Fares in ban Monthly
SeasonTic-
Bombay Calcutta Madras ket Fares.

Rs. Rs. Res. Rs,
1 2°45 2°45 245 2:70
3 . . . . 2 zs 2.25 2.45 270
s . : 3-65 3:65 3:68 365
8 : 4:40 4-40 4° 40 525
10 . . . 565 5-65 5:65 5:70
15 ‘ 700 7:00 7:00 7'85
20 . 825 8-25 8,25 9:45
25 * 9'25 9°45 945 11-20
30 10° 65§ 10° 65 1065 12: 40
35 : . * . 1175 11°75 11°75 14-2
40 . . . . 12°'90 12°90 12°90 15°40
45 . ° * ‘ 14+00 14'00 14°00 17°45
50 . . . 1530 15°50 1§50 18- 65
60 . . . 1670 17°70 17°70 21°65
70 . . . . 18-25 194§ .. 2465
8o . . . . 19° 65 211§ .. 2765

Note:—(1) The fares shown above do not include the element of pas-
senger fare tax in force from 15-11-1971,

(2) There are only two classes of travel in the suburban trains viz.
First and Third. Hence the above comparison in respect of these clusses

only.

(3) Non-suburban season tickets are normally issued for distances upto
80 kms, only. Hence, the above comparison upto this distance only. In
Madras, the suburban section extends upto 63 kms. only.

4.4 During evidence the Committee enquired about the extent of
concessions in fares given to the Suburban passengers in the Metro-
politan cities. The representative of the Ministry stated that the
non-suburban season ticket fares were usually 15 to 20 times of the
single journey fares, and since a season ticket holder used it at least
for 50 times a month, he paid only 15 to 20 single journey fares as
against 50 single journey fares which he would have to pay other-
wise. But in the case of Bombay, Calcutta and Madras, the Subur-
ban season ticket holder paid only for 9 to 15 single journey fare for
performing 50 journeys in a month. In non-suburban case, as in
Delhi and other Metropolitan cities, Season ticket-holders were get-
ting a concession.which was more than 50 per cent, but in the case
of Bombay, Calcutta and Madras, the concession was much more. The
question of extending the suburban fares as applicable to Bombay,
Calcutta and Madras did not arise to other places because it was not
the policy of Railways to extend these cheap fares.
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45. The r«presentative of the Ministry further informed the
Committee that it was the revenue from the Third Class passengers
that formed 86 per cent of the Passenger revenues of the Railways,
mostly in non-metropolitan areas. It was either they who paid for
the loss on Sudurban Services or the loss was subsidised by increase
in the freight rates of goods for which everybody in the country had
to pay. It was, therefore, for consideration whether it was fair that
the travel by the comparatively better economically placed and
comparatively more affluent people in the Metropolitan areas should
be subsidised by taxing the other 95 per cent of the population, that
is, by increasing the freight rates of goods or the third class fares.

46. To a question whether any scientific cost study of suburban
fares had been made, the representative of the Ministry stated that
the studies made so far, had not been too detailed because they were
concentrating on the freight cost studies which was given priority.

In the course of the next 18 months, they would have detailed cost
studies made.

4.7. The representative of the Ministry also informed the Com-
mittee that passenger fares for the whole of India rose from 100 in
1950-51 to 173 in 1971-72, whereas the Suburban fares increased by
31 per cent only. Moreover, the increase in passenger fares and
freight had not kept up with the increase in the cost of staff, steel
and other things. The increases in suburban fares had lagged far
behind. The cost of staff increased by 182 per cent in 1971-72
whereas the passenger fares had gone up by 73 per cent. The Sub-
urban fares had not even gone up by 73 per cent. They had gone up
by 31 per cent only.

48. The Committee enquired about the reasons for difference in
third class Suburban season ticket fares beyond 48 Kms. in  the
three cities of Bombay, Calcutta and Madras. The representative of
the Ministry stated that it had a historical background. When the
suburban fares were quoted, in the beginning, in Bombay, Calcutta
and Madras areas, each of the company quoted different fares.
Therefore the disparity was there. Later on in 1948, the Railways
standardised the fare structure, but they could not do so in the case
of Season ticket fares. In the First Class fares, the Season ticket
fares were made uniform in all the three areas in 1860. In regard
to the ITIrd Class, they made an attempt in 1870-71 but they had to
withdraw it, when it was being discussed in Parliament, In 1972-73,
Budget proposals again, they made an attempt and did it in the case
of distance upto 48 Kms. As a result there was an increase of Rs.
2.15 in Bombay, and in the Calcutta area, there was an increase of
Rs. 1.15. They had not gone beyond that.
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4.9. The Committec note that the season ticket fares charged from
the suburban passengers in the three cities of Bombay, Calcutta and
Madras are lower than those charged from non-suburban season
ticket holders in other cities. Thesc fares generally range from 9
to 15 single journey fares for performing 30 journeys in s month
in these cities, compared to 15 to 20 single journey fares charged
from non-suburban season ticket holders. The Committee are sur-
prised to note that the suburban season ticket fares in the three
cities were not also uniform. While these fares, in respect of first
class season tickets, were made uniform for all distances in the
three cities in 1969, the third class suburban scason ticket fares
were made uniform in April 1972 upto 48 Kms. only, beyond
which the fares still differ to some extent. The Committee feel
that the diversity in the suburban season ticket fares in the three
cities should not have been allowed to continue indefinitely after
the Companies Railways were taken over by Government. They
recommend that the diversity still existing in the third class
suburban season ticket fares, should be removed and uniform fares
should be prescribed in 'the three cities.

4.10. The Committee note that no scientific cost study of the
suburban fares has been made by the Railways so far and that the de-
tailed cost studies, undertaken by the Railways, would be completed
in the next 18 months. The Committee recommend that earnesi
efforts should be made to complete the cost studies of passenger
fares expeditiously. At the same time, they would like the Railways
to determine the cost of suburban services scparately from those of
other passenger services in view of the fact that the assets on the
suburban services i.e.. line capacity, locomotives, conches etc. are
used very intensively and, therefore the operating ratio of the subur-
ban services may well be lower than other passenger services. Aftér
the study has been completed, the Railways may examine to what
extent it would be possible to adjust the fare structure of the subur-
ban services, keeping in view the desirability of providing cheaper
travel to suburban passengers.

411. The Committee have pointed elsewhere in the Report that
they attach highest importance to the provision of adequate trans-
port facilities in the metropolitan areas in the interest of planned
development. The Committee have no doubt that if Government on
consideration of all aspects, feel that fares should be kept lower than
the cost, a suitable decision would be taken in consultation with con-
cerned authorities, particularly, the Planning Commission. Ministry
of Finance and State Governments. The Committee would also like
the Govt. to make a study as to the extent to which other railway
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systems in foreign countries provide suburban travel facilities at a
rate lower than their cost and hew their deficits are met,

(B) Earnings and Lesses

4.12. The results of working of the Suburban services during the
last 5 years are given below:

(in crores of rupees)

1966-67  1967-68 1968-69  1969-70  1970-71

Bombay area. . (=)079 (=) 173 (=) 206 (=) 2'1I7 (=) I-0
Calcutta - (=)683 (~=)6 55 (—)4 82 (=) 737 (=) 935
Madras . (=) 095 (=) 1:06 (=) 1'27 (=) 1'S1 (=) 1'19

TotAL . . (=) 857 (—) 933 (=) 81§ (==)I1-0§ (=)1I'SS

4.13. The Ministry have stated in a note that separate accounts
of income and expenditure of the Suburban services for each of the
three cities were not maintained. Since a number of items of ex-
penditure were common to both suburban and non-suburban traffic,
it would not be possible to completely segregate the expenditure for
suburban services alone, except on a broad approximation. Further,
the labour involved in such an exercise would not be commensurate
with the results achieved. However, a procedure had been devised
to work out, proforma, the income and expenditure of these services
and the information thus obtained was considered broadly sufficient
for making an analysis of the economics of these services for mana-
gerial purposes.

4.14. Explaining the procedure followed for working out pro-
forma, the income and expenditure of suburban Services, it has been
stated by the Ministry that Suburban Services in the Metropolitan
areas consist of two different models—Electric Multiple Unit Ser-
vices (EMU) and other services (run in these notified areas as Sub-
urban Services) by Conventional Coaches (Non-EMU)  Methods
used in making the Profit and Loss Analysis are described below in
brief: -

(a) EMU SERVICES

(i) Ordinary Working Expenses—For evaluation of the cost of
operation of the EMU services, direct costs such as the entire ex-
penditure on a station or section served only by EMU Services, in-
cluding cost of staff working solely for the EMU Services and cost
of repairs and maintenance of the EMU stock, are allocated to these
services. Where the services are confined to a particular Division,
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the expenditure of the Division only is taken into account for work-
ing out the costs instead of the total expenditure on the entire Rail-
way. In respect of repairs and maintenance of Civil Engineering
assets including track, the allocation is made between EMU, other
coaching and goods services on the basis of the respective gross tonne
kilometres multiplied by the average speeds of the respective trains.
In the case of joint staff common to EMU services as well as other
coaching services, the pay and allowances of such staff are appor-
tioned in the ratio of number of respective trains run. On the Elec-
trical side, the cost of electric energy consumed is apportioned in
the ratio of power consumption of EMU Services to the total power
consumption by all services under electric traction. The expenses
under repairs and maintenance of overhead equipment, etc. are ap-
portioned in the ratio of train kilometres of EMU Services to the
total train kilometres and shunting kilometres of all services under
electric traction. General overheads are then allocated on pro-rata
basis, viz,, in the ratio of the expenses apportioned to EMU Ser-
vices to the total expenses of the Division.

(ii) Depreciation—Depreciation charges are calculated for EMU
stock on the present-day cost on straight line basis, taking nor-
mal life of the assets as 25 years. For other assets, the amount of
depreciation is calculated on the basis of the booked cost, as the pre-
sent-day costs are not susceptible of suitable assessment. The de-
preciation charges, so distributed, aggregate to the booked amount.

(iii) Dividend—Interest charges for EMU Services are first cal-
culated on the booked value of the assets charged to the capital to
the end of the year, at the rates prescribed for calculating dividend
to the General Revenues. These arc then adjusted pro-rata to the
actual dividend payments to the General Revenues.

(b) NON-EMU SERVICES—SUBURBAN—Expenses of non-EMU
coaching services are not available at present separately for subur-
ban and non-suburban services. So, the average cost of hauling a
coaching train one kilometre is calculated from which the cost of EMU
Services is excluded and a revised cost per train kilometre for non-
EMU coaching services is obtained. To this general cost of non-EMU
coaching services, certain correction factors are applied to accord
with the intensive use of rolling stock and other assets and on the
suburban services, viz.:

(i) Increased fuel consumption on the suburban services.
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(ii) Increase in cost of repairs and maintenance, depreciation
and interest charges due to intensive utilisation of coaches.

The correction factors have been decided based on ad hoc studies. The
total costs are then obtained by multiplying the average cost per
train kilometre as arrived at above by the booked time-table train
kilometres of the concerned Railway.

EARNINGS

4.15. Passenger earnings accounted through season and ordinary
tickets, as are identifiable to suburban services, are taken into ac-
count. '

4.16. The Committee enquired about the broad details of income
and expenditure on the Suburban Service in the three metropolitan
area of Bombay, Calcutta and Madras during the year 1970-71. The
Ministry have furnished the following information: —

Bombay Cslcutta Madras  Total

area area srea
I. EXPENDITURE

(a) Ordinary working expenses 1518 12° 91 2: 50 30 §9

(b) Depreciation charges 2° 50 246 034 $ 30

(¢) Dividend charges 243 266 037 546
II. EARNINGS . . . 19.10 8-68 202 2980
III. NET DEFICIT SURPLUS (=) 1.01 (=) 9°35 (=) 119 (==)11"5s

NoOTE : Ordinary working expenses include appropriaiion to Punrion Fund.

417. During the evidence the Committee enquired about the
steps taken by the Railways for avoiding losses on Suburban Ser-
vices. The Chairman, Railway Board stated that it depended upon
the extent of overcrowding and the extent of occupation for the
teturn journey. In Bombay, in the initial stages when the fares
compared to the cost of living were high, the return trains were run-
ning more or less empty, but with the dispersal of the industry and
increase in overcrowding, the losses on account of increased costs
had been controlled to some extent. If they tried to remove the
overcrowding and provided services to an extent where overcrowd-
ing was eliminated, then they, might have to increase monthly fares
to something like twice or thrice.

410. Asked about the reasons for decline in earnings in Cal-
cutta area from season ticket holders in 1970-71, the representative
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of the Ministry stated that the conditions were so disturbed in that
area that some of the industries had closed down and the activities
were not normal and therefore it affected the Railway traffic. As

soon as the law and order became normal, the Railway earnings had
also gone up.

4.19. With the improvements in the conditions there had been in-
crease in traffic in 1971-72 and it further increased in 1972-73. The
number of passengers from 1st April to 20th September which was
114 millions in 1971-72 increased to 131 millions in 1972-73 during
the same period. In 1971-72 the earnings were Rs. 377 lakhs which
Increased to Rs. 499 lakhs in 1972-73 durihg the same period.

The representative of the Ministry added that the reasons for
higher losses in the Calcutta area were that in the Eastern region
the suburban services were spread out. The utilisation of the tracks
and rolling stock etc. was much better in Bombay than in Calcutta.
The number of passengers and also the occupanycy of coaches in
Calcutta area was less and worked out only to 40 per cent, compared
with the intense occupation and utilisations in Bombay. Another
factor was that in Bombay, there was plenty of return traffic and
greater spread of peak hours, whereas in Calcutta it was not so. The
cost of electric energy in Eastern region was almost double that in
the Bombay area. Further law and order problem which led to
ticketless travelling was also important in this area. They had
brought the monthly season ticket in Bombay and in Calcutta to the
level that prevailed in Madras from 15th April, 1972. There had been
some upward revision of the fares in Calcutta and Bombay. They
thought that the collections would improve in this area. But the
losses would not come down very much because there was compa-
ratively low rate of utilisation of track and rolling stock.

421. Asked what measures they would suggest for effecting eco-
nomy in the working expenses of the Calcutta area, the representa-
tive of the Ministry stated that any measures that could have been
taken, would certainly had been taken by them. This matter was
always under constant review. There was more maintehance ex-
penditure, increased fuel consumption due to frequent stoppages at
short distances etc. There were various checks, counter-checks and
balances and financial scrutiny at various levels. They had exer-
cised all kinds of cuts on unnecessary expenditure, reducing contin-
gencies and so on. But necessary maintenance expenditure had to
be incurred in the interest of safety.

422. 1In reply to a question whether the present system of acc-
ounting of suburban services was satisfactory particularly when
losses on this account were stated to be of the order of over Rs. 12
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crores and whether they had employed any specialised agency to
advise in working out a system of maintenance of accounts of Sub-
urban Services. The representative of the Ministry stated that a
meticulous system of accounting for receipt and expenditure and
costing of suburban services might not be possible because many
items were common to both suburban and non-suburban services
like the station staff, track maintenance, signalling etc. So they esti-
mated and apportioned the cost approximately. They had not en-
aged special agency for this purpose, A World Bank Team of con-
sultants went into the matter in some detail and said that they were
proceeding on the correct lines. They wanted the Railways to in-
crease the costing staff and the number of costing cells. As it involv-
ed expenditure and the Railways were in the red, they were going
a little slow. They had recently sanctioned the staff and the cost-
ing cells would be in full position.

4.23. It was stated that the figure of Rs. 12 crores loss was a rough
and ready figure. Some of the assumptions made, were too broad.
They would break them into details and go by apportionment,

Residential Card Passes and Concessional Season Tickets

424 The Committee enquired about the number of Railway em-
ployees allowed duty passes to travel on suburban trains in these
cities and their approximate population in these cities. The Chair-
man, Railway Board stated that the pass holders were of two types.
One was the person who travelled on duty and the second one was
the category where people were given this concession to enable them
to go to office and return home and to send their children to schools
and back. All these passes were issued by a very large number of
offices and they had not been able to get the exact figures. The
approximate figure was about 95,000, in all.

4.25. A statement indicating the number of officers and other em-
ployees employed in the Headquarters and other Railway establigh-
ment at Bombay, Calcutta and Madras and their suburbs as on
1st April, 1970, 1st April, 1971 and 1st April 1972 is at Appendix VI.

496. 1t will be seen from the Appendix VI that the total number
of persons employed (excluding casual labour) as on st April 1972 at
Bombay, Calcutta and Madras was as follows: —

Bombay

Central — 41,108
Western — 27,249



Calcutta
Eastern—66.884

South-Eastern— (Information Not received).

Madras
Southern—34,366

4.27. The Ministry have also informed that all the officers and
railway employees in the above cities are issued residential card
passes and concessional season tickets at 1|3rd the public rate to en-
able them to travel daily between their place of work and residence
over the sections where it was enjoyed by the staff prior to 14.12.1953,
No employee working in the sections where this was in vogue On
14.12.1953, is excluded from this privilege.

4.28. Dependents of railway employees are not entitled to resi-
dential card passes. Casual labour are not issued such passes and
ticket orders except a few by the Southern Railway. Such passes
or ticket orders are also not issued to dependents on all Railways
except the South Eastern Railway where a few concessional ticket
orders are issued.

4.29. The Committee are concerned to note that losses on subur-
ban services in the three cities of Bombay, Calcutta and Madras are
increasing year after year and that in 1970.71 these losses were asses-
sed at about Rs. 12 crores. The losses in Calcutta area have heen the
highest and amounted to over Rs. 9 crores in 1970-71. The Com-
mittee are perturbed at the high incidence of losses on suburban ser-
vices in the Calcutta area. The Committee would like the Railways
to analyse the causes of these abnormal losses and to reduce the
same by effecting utmost economy in expenditure and increasing re-
venue carnings by plugging leakages like ticketless travel etc., in
that area. They hope that with the improvement in the law and
order situation in the Eastern Sector, it would be possible for the
Railways to show better results in future.

4.29. The Committee note that the figures of losses on ‘Suburban
Services’ assessed by the Railways are a ‘rough and ready figure’
and indicate ‘broad approximation’ only and that no scparate accounts
of income and expenditure on ‘Suburban Services’ are maintained
by the Railways. The Cemmittee further note that the Railways
are setting up costing cells as a result of the recommendations by
World Bank Team of Consultants to improve cost accounting on the
Reailways. The Committee hope that with the setting up of these
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cells, it would be possible for the Railways to review their methodo-
logy of costing of ‘Suburban Services’ with a view to introduce re-
finements and accuracy in the method of costing. The Committce
have already suggested that the costing of suburban services should
be done separately so that the real losses on running of these ser-
vices could be determined with accuracy.

4.31. The Committee find that free residential card passes and con.
cessional season tickets at 1|3rd of public rate, are issued to Railway
officers and employees at Bomkay, Calcutta and Madras and that
the number of such passes and concessional tickets in 1971 was over
1 lakh. The Committee suggest that while assessing the losses on
‘Suburban Services’ the cost of free residential card passes and con-
cessional season tickets issued to the railway officers and employees
at these places should also be taken into account before arriving at
the figure of losses so as to present a correct picture of the opera-
tional results of these services.



CHAPTER V

TICKETLESS TRAVEL

The Committee enquired about the extent of ticketless travel on
“Suburban” trains in metropolitan cities and the annual monetary
loss on account of such travel. The Ministry have stated that in the
survey conducted in 1867-68, it was assessed that the extent of ticket-
less travel over the Indian Railways was about 5.2 per cent. Subse-
quently, massive raids were conducted with important stations as
bases. Large number of ticket checking staff and Police and R.P.F.
Staff with Magistrates to try cases on the spot were employed in
these checks and stations were completely cordoned off. These
checks disclosed that the incidence of ticketless travel was much
higher than 5.2 per cent. In order to combat this growing feature,
an Ordinance was passed in 1969 enhancing the penalties for ticket-
less travel. After the passing of the Ordinance and the simultaneous
intensifying of checks, the number of passengers detected travelling
without tickets fell from 85 lakhs in 1968-69 to about 17 lakhs in
1970-71. It is estimated that the extent of ticketless travel would
be of the order of 2-3 per cent. The monetary loss on this account
on the suburban sections of the metropolitan areas is estimated to
be approximately Rs. 60 lakhs to Rs. 90 lakhs based on the actual
earnings of 1870-71.

5.2. Separate statistics of ticketless travel for suburban sections
are not maintained.

5.3. The normal method of assessing the extent of ticketless
travel is to compare the number of passengers detected without
tickets with the number of passengers travelling with tickets on the
trains checked. The last assessment was made in 1967-68.

5.4. The percentage of suburban trains checked by the ticket
examiners and the number of ticket examiners on the suburban
trains in the metropolitan cities during the last three years were as
follows: — ' o

BOMBAY
1969-70 1970-71 1971-72

A. Central Railway
(i) Percentage of suburban trains checked
daily - . . . . . Average for three years 14%

(if) No. of TTEs. provided 70 TTEs are posted to work suburban
semgn’s daily (Aversge for three
years,
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BOMBAY
1969-70 1970-71 1971-73

B. Western Railway
) Percentage of suburban trains  checked
_— . . . . . Average for three years==$07,.

(i) No. of TTEs. provided o e . 100 TTEs sre posted to work suburben
sections (Average for three
years)

) CALCUTTA

A. Eastern Railway
(i) Percentage of suburban trains  checked

daily . . . . . . Average for three years=—y9-..
(ii) No. of TTEs provided. . On average, 33 TTEs are provided
daily on di’ﬂemt suburban secptom of
Howrsh Division and 108 TTEs
on Sealdsh Division (Aversge for

three years)
B. South Eastern Railway
(i) Percentage of suburban trains checked
daily . . . .. . . Average for three years==60"..

(ii) No. of TTEs provided . s1 TTEs are posted to work suburban
sections dailly (Awverage for three
years)

MADRAS

Southern Railway
(i) Percentage of suburban trains checked
daily . . . . . . . Average for three yeau-—Mgéx",-...
~$0. %
(ii) No. of TEEs provided. 23 TTREs are posted to work suburban
' ucﬁom) daily (Average for three
years). .

5.5. The amount of fare and penalty *collected 'on suburban sec-
tions of Bombay, Calcutta and Madras during three years 1969-70,
1870-71 and 1971-72 were as follows:—

BOMBAY
— 1969-70  1970-71 197172
Rs. Rs. Rs.
1. Central Ra: L1 . Fare &
feoay Penalty 6,56,006 6,96,068 8,02,312
2. Western Railway . Fare 2,39,074 1,18,008 1,568,584
Penglty 4,223,678 3,10,884 4485,870
CALCUTTA
1. Eastern Railway
i) Howrah Division . . Fa 21,626 19,361 16,133
® ' Penalty o0 336800 180,070
(ii) Sealdah Division . . Fare 86,017 16,350 40,413
South Penalty 1,58,645 1,38,390 432,020
2.
outh Eastern Ralway Fare 68,696 - 38,400
Penalty 40,396 32,278 45950
MADRAS
Southern Railway*®
Fare &
Penalty 1,587,209 1,45,739 1,385,443

P

q’?ﬂ:ﬂ? fare and penaity only are available.
“‘ ottheoéomlmds«:thcn aﬂwm,hrukupof‘mendpemhy is ot
"lihbe.
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5.6. It has been stated by the Ministry that the checking of tick-
ets of passengers in suburban trains during peak hours is very diffi-
cult. However frequent concentrated checks are arranged at ter-
minals and stations on vulnerable sections by Railways by deploying
a large number of Ticket Examiners assisted by Government Rail-
way Police and Railway Protection Force personnel and accom-

panied by Railway Magistrates to try cases of irregular travel on the
spot.

5.7. Railways have also been asked to tighten up arrangements at
stations so that passengers are checked while passing through entry
and exit gates and ticketless passengers are not able to escape de-
tection. Railway Administration have also been instructed to

strengthen the machinery provided for ticket checking on Railways
wherever necessary.

5.8. The position is under constant watch and the results are re-
viewed from time to time.

59. During evidence, the representative of the Ministry stated
that they had an idea of the extent of ticketless travel in suburban
sections but the extent during peak periods, the flow and pressure
was so much that it was impossible to hold up the crowd for check-
ing individually the season ticket or ordinary ticket. However in
the suburban sections the areas of escape were less. But there was
no doubt that compared to peak period and non-peak period, there
would be more people slipping away in peak period. While the
census was not possible, they had gangs of ticket examiners stand-
ing on the platform and they made spot checks and they appre-
hended the people who might be ticketless. In certain areas, the
Railway officials were afraid of dealing with ticketless travellers
like students. They did not do hundred per cent checking in sub-
urban travel. As far as Bombay area was concerned, in the subur-
ban section, the ticketless travel was not very much. The reason
was that the bulk of passengers went on work day after day and
they knew that the risk of having been caught one day, might mean

a fine of about Rs. 10 whereas the cost of the monthly season ticket
was much less.

510. The Committee enquired about the effectiveness of ticket
checking on suburban trains. The representative of the Ministry
stated that on different sections there was a different manner of
checking. If lesser number of trains were checked, they were more
concentrated checks. Lesser number of T.T.Es. on more coaches
gave greater percentage.
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5.11. Asked if the percentage of trains checked and the number
of ticket examiners were in any way related to the quantum of
ticketless travel on the different lines, the representative of the Mi-
nistry stated that it might give a representative indication of the
extent of ticketless travel. There might be sections where full
train could be checked—where TTEs. went to each compartment and

checked every passenger—whereas in the suburban areas it was not
possible.

Booking Windows

5.12. The Committee enquired about the adequacy of the num-
ber of booking windows at the suburban stations to cope with in-
creasing traffic. The Ministry have stated in a written note that
the Booking Windows are adequate to meet the normal require-
ments of traffic. The question of providing adequate booking faci-
lities at suburban stations in Bombay, Calcutta and Madras areas
has been receiving constant attention of the Railway Administra-
tions. ‘Inspections by officers and inspectors are made during peak
hours to see whether the booking facilities provided at each station
are adequate and passengers are not required to wait for an unduly
long period in the queues which build up fairly fast during such pe-

riods. The facilities provided are regularly reviewed and additional
booking windows opened when found necessary.

5.13. The rush of traffic at suburban stations is particularly heavy
during the morning and evening hours when queues are formed in
front of the booking counters. Some of the measures adopted for

reducing the service time to the passengers in the queues are in-
dicated below:—

(i) Rearrangement of booking work at existing counters in
accordance with streams of traffic.
(i) Opening of additfonal booking counters during peak pe-

riods and on special occasions when there is heavy pres-
sure at the booking counters.

(i1i) Provision of self-printing ticket machines at busy statiofis.
(iv) Adoption of work study methods to streamline the proce-

dure for issue of tickets so that the waiting time in the
queue may be reduced to the maximum extent possible.

(v) Utilisation of volunteers from amongst office clerks and
" other suitable railway personnel and student, sons|daught-
ers|relatives of railway employees at certain stationsl as
mobile booking clerks to work outside their duty|co ;ege
bours on payment of an honorarium of Re. 1 per hour dur-

ing short rush periods.
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5.14. It was stated during evidence that mobile booking clerks
with tickets and necessary change were posted who went round the
queues and issued tickets to the passengers where they were wait-
ing. They were part-time employees whom the Railways used
for one or two hours and on holidays and Sundays. This had prov-
ed successful on the Western Railway.

5.15. The Committee was also informed that the self-printing
machines which were installed on busy sections where the rush was
very heavy, were manufactured in the country. When the passen-
ger asked for a ticket, the button was pressed and a paper ticket
was printed and issued immediately. This had been successful and
they were increasing the manufacture of these machines.

Token System

5.16. To a question whether the feasibility of introducing token
system as in the Western countries for suburban passenger had
been considered. The Chairman, Railway Board stated that re-
cently they had seen a report that the P. & T., were going to in-
trodyce the token system for the public telephones and they would
make enquiries to see whether they could get a token system of
correct dimension and such metal content that the value of the token
was not likely to be higher than its actual value.

Photographs on Season Tickets

517. The Committee enquired whether the Railways affixed
photographs on the monthly/season tickets of the passengers. The
representative of the Ministry stated during evidence that they did
not do that since the cost would be more and secondly they would
be holding up a large number of people. At present they had a
simpler system. Every month the ticket holder would have to sign
his monthly ticket and a person holding his monthly ticket without
his signature, was treated as ticketless traveller.

6.18. The representative of the Ministry added, “I am person-
ally in favour of a system of photograph.” It is my personal view
that in suburban sections, if the cost factor can be overcome, and
if people could be persuaded to bear the cost of photograph, there
is nothing otherwise against it. I think we would go in for that.

5.19. The Committee note that the monetary loss on ticketless
travel on the suburban sections of the metropolitan cities as estimated
by the Railways was between Rs. 60 lakhs to Rs. 90 lakhs in 1970-71.
They further note that the amount of fare and penalty collected
from ticketless travellers in these cities has been increasing year
after year which indicates that the extent of suburban ticketless
travel in these areas is quite heavy. The Committee find that the
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percentage of suburban trains checked varies from 14 by the Central
Railway at Bombay to 61 on Metre Gauge section in Madras. This
underlines the need of intensifying checking of the suburban trains
particularly by the Central Railway. The Committee trust that
necessary steps would be taken by the Railways in this regard.

5.20. The Committee further note that the adequacy of the num-
ber of booking windows for issue of tickets to suburban travellers
is constantly under review and that the Railways, apart from addi-
tional windows, have installed self-printing machines at busy stations
and have also utilised the services of part-time volunteers from
among the sons and daughters of the Railway employees to issue
tickets at certain Stations. The Committee need hardly stress that
one of the reasons of ticketless travel is the difficulty in
getting tickets and long time spent in the queues before
the booking windows. The Committee would like the Railways to
increase the number of self-printing machines at busy stations to
facilitate easy availability of tickets. They would also like that the
experiment of employing part-time employees during rush periods
for issue of 'tickets which had proved successful on the Western
Railways should be tried on other Railways also.

5.21. The Committee find that at present the suburban season
tickets issued to suburban travellers contain the signature of the
holder. As it is very difficult to check the signatures of suburban
travellers particularly during peak hours, the Committee recom-
mended that photographs of the season ticket holders should be
affixed to the season tickets which would facilitate checking and
would eliminate misuse of suburban season tickets. The affixing of
photographs should be so arranged that the same photograph could
be used on season tickets for a year at least.



CHAPTER VI
(A) Mass Rapid Transit System

It has already been stated in Chapter T that the Planning Com-
mission constituted a Study Team on Metropolitan Transport in
October 1965 which carried out comprehensive traffic and transport
studies in four metropolitan cities of Bombay, Calcutta, Madras
.and Delhi. They identified all Rapid Transit Corridors which should
be taken up for techno-economic feasibility study by the Railways.
‘Based on the recommendation of the studies by the Planning Com-
mission Team the Railways agreed to undertake techne-economic
feasibility studies for Mass Rapid Transit Systems in Bombay,
Calcutta, ‘Delhi and Madras. It has been stated by the Ministry
that over the past two years, techno-economic studies and surveys
were conducted for the project in Calcutta and Bombay. Techno-
economic studies, surveys and preparation of detailed designs and
estimates for Mass Transit Systems for Delhi and Madras would
commence shortly.

6.2. The city-wise position of providing Mass Rapid Transit
facilities in the metropolitan cities of Bombay, Calcutta, Madras
and Delhi is as under:

Calcutta:

6.3. Railways Metropolitan Transport Project (MTP) Organisa-
tion at Calcutta was set up in July, 1960. It was entrsuted with the
responsibility of conducting—

(i) Final location survey of suburban dispersal line from
Dum-Dum to Princep Ghat;

(ii) Techno-economic feasibility studies of the Mass Rapid
Transit system along North-South and East-West corridors

linking Dum-Dum to Tollyganj and Howrah to Sealdah
respectively.

While above studies were in progress, the assistance of the Soviet
technical experts was also availed in two spells—from mid-Novem-
ber, 1970 to mid-January, 1971, and mid-November 1971 to end of
January 1972. The Soviet team did not recommend construction of
the suburban dispersal line as it would give only relief to the subur-
ban traffic and will not provide any substantial relief to the intra-
city trafic which constitutes major portion of the traffic in the city

50
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as a whole. Instead, they strongly recommended the construction
of a Mass Rapid Transit System which would besides catering
to the intra-city traffic, also meet the requirements of suburban tra-
fic that would interchange at Dum-Dum station. Taking advant-
age of the Soviet teams’ advice, the scheme for suburban dispersal
line was dropped and a Project Report for the north-south Under-
ground Railway Project, linking Dum-Dum with Tollyganj, was
compiled by M.TP., in October 1871. The Project was approved
by the Government in March 1972. While the residual techno-eco-
nomic feasibility studies are in progress, design and construction
work of the north-south corridor has been taken up in 1972-73
having an outlay of Rs. 2.97 crores. This construction is expected
to take seven years and would cost about Rs. 140 crores, with a
foreign exchange of Rs. 23.7 crores. This Underground Project
would carry 1.3 million passengers per day in the initial stages.

Tenders regarding the main construction work were invited in
September, 1972, whereas tenders regarding the ancillary works, like
sub-soil boring, construction depot etc., were invited earlier by
M.T.P., Calcutta. It has been stated that contracts are about to be
awarded in these cases.

6.4. Broad details of Dum-Dum Tollyganj Underground Railway
Project are given at Appendix VIL

6.5. Tt has been stated by the Chairman, Railway Board during
evidence that the techno-economic survey for East-West line, that is,
from Sealdah to Howrah, was in progress.

Bombay:

6.6. Railway’s Metropolitan Transport Project (MTP) Organisa-
tion at Bombay was set up in July, 1869 and was entrusted with the
following jobs:—

(i) Preliminary engineering survey for a third terminal at
Ballard Estate with approach line;

(if) Techno-economic feasibility studies of a Mass Rapid
Transit System.

Studies regarding job (i) above were completed and report sub-
mitted to thegﬂailwga; Board in December, 1970 by M.T.P., Bombay,
who also observed therein that the implementation of this sch_eme
should await the overall completion of the techno-economic teasibility
studies of the Mass Rapid Transit Scheme with a view to have u;
overall assignment of traffic for the different traffic corridors whic
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‘would finally be selected for implementation. Studies regarding job
(ii) above are in progress and are expected to be completed in 1972.
During the survey and studies of the above mentioned job (ii), tech-
.nical consultancy services of a team of Experts from London Trans-
port Executive, arranged through U.K. Government, were availed
of by M.T.P., Bombay, from mid-April 1972 to first week of June
1972. The U.K,, consultants, after reviewing the earlier studies and
taking into account the present and future plans of development and
traffic projection, made following important recommendations, which
are now under consideration of the Railway Board:—

(i) Optimisation of the existing suburban services with 9 car
rake and without going in for 12-car rakes scheme;

(ii) Construction of the Fort Market line or ‘eastern corridor’
along with additional pair of tracks along the Western
Railway from Bandra to Goregaon and along the Central
Railway from Kurla to Bhandup. The notional cost for
this work is Rs. 88 crores and it will take four to five years
for completion.

(iii) Construction of rapid transit corridor in 1970’s and early
in 1980’s, running from Colaba via Backbay, Churchgate,
Victoria Terminus, By-culla, Mahalaxmi, Worli and Mahim
to Bandra, then turning east to Kurla, with a branch to
Kalina and Santa Cruz Airport. This line could be built
in separately authorised stages, the first stage being from
Colaba to Mahalaxmi. The notional cost of the first stage
(Colaba-Mahalaxmi) is Rs. 100 crores and second stage
(Mahalaxmi-Kurla) Rs. 95 crores and the branch of Rapid
Transit to Santa Cruz would cost Rs. 27 crores. This pro-
ject is expected to take a total of 12 years.

Delhi and Madras:

6.7. Railways’ Metropolitan Transport Project Organisations at
Delhi and Madras were set up in July 1971 in these cities. Those
Organisations were entrusted with the responsibility of conducting
techno-economic feasibility studies of the Mass Rapid Transit
System in these two cities. M.T.P., Delhi, was also asked to conduct
preliminary engineering survey for a third terminal in Delhi. Above
said studies by the M.T.P. Organisations in these two cities are ex-
pected to be completed in 1973, after which the detailed proposals
will be known.

6.8. The Committee were informed during the evidence by the
representative of the Planning Commission that on the basis of
techno-economic feasibility study of the Rapid Transit System for
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Calcusta, the North South Rapid Transport Corridor had been identi-
fied and Rs. 140 crores programme had been approved for the under-
ground railway for which work was proceeding. The target date for
opening the line was 1978-79.

6.9. The Committee note that the construction of Dum Dum-
Tollyganj Rapid Transit line was inaugurated by the Prime Minister
on December 29, 1972 and that this project is expected to be com-
pleted in 1979.

6.10. As regards Bombay it was stated during evidence that some
concrete measures had been taken for the development of transport
in Bombay. The techno-economic feasibility study there was also
at a fairly advanced stage. The Chairman of the Railway Board
added that the report for Bombay was likely to be with them within
the next two months. The recommendation for Bombay was that
they should consider 4 more metropolitan subufan lines at a cost
of s. 90—100 crores. In addition there should be an underground
railway constructed in two phases—the first half costing Rs. 100
crores and second half costing another Rs. 100 crores. The suburban
expansion in Bombay was also tied up with the decision in regard to
the Railways’ responsibility and their plea that the Railways should
not be saddled with further losses.

6.11. As regards Delhi and Madras, it was stated during evidence
that traffic surveys were complete techno-economic studies were in
progress and they expected the detailed report within one year. The
Chairman of the Railway Board added that the tehno-economic
studies for Delhi and Madras would also come up gradually during
the 4th Plan itself. The representative of the Planning Commission
stated that in Delhi and Madras the corridors only, had been rough-
ly identified. A comprehensive techno-economic feasibility study
was in progress. In order to justify a rapid transit system, 30 to
40,000 commuter trips per hour was the basic minimum requirements.
Unless the trafic intensity reached that level the Rapid Transit
System was generally not justified.

6.12. The Committee enquired about the expenditure incurred
on the survey work and the tehno-economic feasibility study in res-
pect of the Suburban Dispersal Line in Calcutta which has been
dropped on the advice of a Soviet Team. The Chairman, Railway
Board stated during evidence that the Railways had spent Rs. 2630
lakhs for survey of the Suburban Dispersal Line. The Suburban
Dispersal Line and the Rapid Transit System were identified by the
Metropolitan Transport Team -io give relief to the suburban and city
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commuters. The Suburban Dispersal Line was given higher prio-
rity because it was within the indigenous capacity to build and would
“take less time compared to the other thing. Accordingly, Rs. 20
crores were provided for the Suburban Dispersal Line in the 4th
Plan. The Soviet Team opined that Suburban Dispersal Line would
take 5 years as against 7 years for the other scheme. The Chairman,
Railway Board further added that the Railways did not want to
take the responsibility for the Underground Scheme till the financial
aspects had been fully considered and the Railways were given
some sort of understanding that any loss and liability on that would
not come on the Railways. That was one of the reasons why the
Calcutta Underground Scheme was not making any progress. Now
that the Railways had taken up the work on Underground Railway,
the Government had decided to drop the Suburban Dispersal

Scheme. The expenditure on this scheme had now become infruc-
tuous. :

6.13. Asked if the period of 7 years for the construction of the
Dum Dum-Tollyganj line would not be too long, the Chairman, Rail-
way Board stated during evidence that this work was to be done in
a built up area. The movement of material in a heavily built up
area where diversion of traffic was necessary, would take time. The
estimate of the time required had been considered reasonable by the
Soviet Consultants but they would try to do it as early as possible.

6.14, The Committee have already commented upon the delay in
undertaking a detailed study of the traffic and transport require-
ments of metropolitan cities by Government which initiated these
studies in 1965 only. Long range transport planning for metropolitan
regions requires comprehensive studies and collection of data re-
garding traffic flows etc. The Committee deplore that these studies
were not undertaken by Government till the traffic situation in the
metropolitan cities, particularly Calcutta and Bombay had reached
a critical stage and had created serious problems in the implemen-
tation of long range comprehensive transportation plans. The Com-
mittee have stressed that integrated plans for the development of
adequate suburban services in the metropolitan cities should have
been prepared and implemented by the Government from the very
first Plan.

The Committee note that construction of the Dum Dum-Tollyganj
underground railways at Calcutta is being undertaken by Govern-
ment and is expected to be completed by 1979. The Committee
would like to point out that the construction of an underground rail-
way system which is a new technological venture in the country,
particulary in congested city like Calcutta, .is a challenging task
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and would pose numerous problems. They would therefore like to
emphasise that the Metropolitan Transport Authorities, incharge of
the Calcutta Project, should plan the time schedules of the various
stages of construction of the underground railway in a realistic
manner and keep a close watch on the progress of construction so
as to ensure that it is completed within time, if not earlier. It is
also necessary that the cost of construction is kept under constant
review to ensure that the expenditure incurred in no case exceeds
the estimates.

6.15. The Committee need hardly stress that Government should
make earnest efforts to provide facilities for suburban travel at the
most competitive and reasonable rates. ‘

6.16. The Committee note that the techno-economic survey for
the East-West line i.e., from Sealdah to Howrah is in progress. The
Committee would urge the Railways to complete 'the survey expedi-
tiously so that further action to provide rapid tramsport system on
this line could also be taken up at an early date.

6.17. The Committee note that the techno-economic feasibility
studies for the Mass Rapid Transit System at Bombay is at a
fairly advanced stage. Considering the acute congestion and over-
crowding in the suburban trains at Bombay, the Committee cannot
help feeling that there have been considerable delays in taking up
traffic surveys and techno-economic feasibility studies for solving the
suburban traffic problems of Bombay, which should havc been under-
taken from the 1st Plan itself. It is regretted that these studies have
not yet been completed. The Committee cannot tco strongly empha-
sise the need for expeditious completion of the techno-economic fea-
sibility studies in these cases. The Committee urge that the Gov-
ernmen't should take an early decision on the results of these studies
in consultation with the Planning Commission and State Govern-
ments so that effective measures could be taken to start the construc-
tion of Rapid Transit System at Bombay at an early date.

6.18. The Committee feel that the period of 12 years for the com-
pletion of the project is too long. They would like the Government
to make earnest efforts to reduce this period to the extent possible.

6.19. The Committee note that the Metropolitan Transport Orga-
nisations at Delhi and Madras were set up by the Railways in July,
1571 only. They deplore the delay in undertaking techno-economic
feasibility studies for Mass Transit Systems in these metropolitan
cities, The Committee would urge the Government to expedite the
techno-economic feasibility studies for Delhi and Madras so that the
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traffic problems of these cities could also be taken up for solution
at an early date to provide relief to the commuters in these cities.

8.20. The Committee wouid like to point out that the population
of Delhi which is the Capital of the country, has grown at a pheno-
menal rate since Independence. There is an urgent need to provide
efficient, dependable and cheap transport for the growing population
of Delhi and the large number of passengers who commute daily to
the city. The Committee consider that the suburban transport in
Delhi should provide a model for other metropolitan cities in the
country. It is a happy feature that for the planned development of
this city, Government have already set up the Delhi Development
Authority which has vast lands at its disposal. There would there-
fore be no difficulty in meeting the land requirements for the Metro-
politan Rapid Transit System here. The Committee recommend that
perspective plan for the development of the suburban transport at
Delhi for the next 20 to 25 years should be prepared so as to avoid
congestion in the central area of Delhi. This plan should include the
development of the satellite towns arround Delhi and should be
implemented in stages according to a phased programme.

(B) Plan Allocation and Expenditure

6.22. It has been stated by the Ministry that originally, Rs. 50
crores were allotted for Metropolitan Transport Project in Fourth
Plan for the cities of Calcutta, Bombay, Delhi and Madras. During
mid term appraisal of the Fourth Plan in 1971, the total allocation
was reduced from Rs. 50 crores to Rs. 20 crores. Rs. 30 crores was
reduced as the scheme of suburban dispersal line for Calcutta was
dropped. This scheme had a specific provision of Rs. 30 crores in
the original allotment of Rs. 50 crores.

6.23. Regarding the progress of expenditure, it has been stated
during evidence that an expenditure of Rs. 1.45 crores has been in-
curred so far against a requirement of Rs. 3.11 crores for carrying
out feasibility studies. Expenditure of Rs. 20 crores should be
possible in the 4th Plan period according to the forecast of expendi-
ture received for the last year of the Plan.

6.24. The Committee note that the allocation for Metropolitan
Transport Project, which was originally fixed at Rs. 50 crores during
the 4th Plan, has been reduced to Rs. 20 crores at the time of mid
term appraisal on account of dropping of the scheme of suburban
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Dispersal Line at Calcutta. Out of this reduced allocation of Rs. 20
crores, an expenditure of Rs. 1.45 crores only, has been incurred so
far. o 8BS

6.25. The low expenditure indicates that the metropolitan trans-
port projects which have already been greatly delayed, are not being
proceeded with urgency and the speed that they deserve. The Com-
mittee feel that it is not lack of finances which is hampering the
progress of these projects but the implementation thereof. As
already valuable time has been lost, the Committee would like the
Government to speed up the pace of implementation of these projects
so that the Rapid Transport Systems become a realify before the
beginning of the 6th Plan. The Committee urge that effective
measures should be taken by Government to ensure that maximum
progress is made in the execution of these projects during the present
Plan period itself.

(C) Metropolitan Transport Project Organisation

6.26. The Railways have set up Metropolitan Transport Projects
Organisations at Bombay, Calcutta, Madras and Delhi to deal with
the problems of providing mass transit facilities in these cities.
There is also a Metropolitan Transport Directorate in the Head-

quarters of the Railway Board.

6.27. The broad details together with financial implications of the
organisational set up of the Railway Metropolitan Transport Pro-
jects Organisations at the Headquarters and in each of the cities
of Calcutta, Bombay, Delhi and Madras are as follows: —

In the Railway Board—The Member incharge is the Member
Engineering (Chairman, Railway Board now). Due to
the itricacies of financial problems to be solved, the Fi-
nancigl Commissioner is very closely associated with the
subject. The other members of the Board are also acti-
vely associated with the subject.

There is a metropolitan transport directorate headed by a Direc-
tor who is assisted by a Deputy Director. This directorate coordi-
nates with the Planning Commission and other Ministries involved
and directs the activities of the M.T.P. Organisations set up.

In the four cities—During the feasibility study stage, the orga-
nisation is headed by a Chief Administrative Officer of a senior Di-
rector’s rank with powers of a General Manager. He is supported
by a Chief Engineer and a Dy. F.A,, a Dy. CEE, a Dy. CSTE. a
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Dy. CO.P.S. A Dy. CM.E. has been given to Calcutta and Delhj
Organisations. ' The administrative set up controls executive orga-
nisations composed of senior scale and assistant officers ahd subordi-
nate staff in each department in adequate strength.

For Calcutta, a G.M. is now heading the Organisation and senior
administrative heads have been sanctioned in civil, Electrical, Sig-
nal & Tele-communication, Stores and Finance Departments. A
Chief Project Engineer in senior Director’s grade is in charge of the
planning, design and construction activities and a legal Adviser in
Administrative Grade has been sanctioned. '

In addition to the above, two Cells created under the RDSO o-

ganisation at Lucknow are assisting the Calcutta Project in Roling
Btock and Architectural designs.

The year-wise break up of expemiiture so far incurred, city-wise
for these Organisations is as under:—

(Rs. lakhs)
Expenditure
S. No. City. 1969-70 1970-71 1971-72
1. Calcu'ta, 5.13 25.99 37.90
2. Bombay 1.34 11.36 24.0%
3. Doalhi Nil Nil 10.64
4. Madras Nil Nil 7 9v
5. M.T.P. C:ll,
Railway Board, -— — -—
New D:lhi

The expenditure on M.T. Projects in the cities for S. Nos. 1 to 4
given above is charged to Misc. Advances (Capital). Expenditure
regarding S. No. 5 above is, however, chargeable to the Railway
Revenue and is included in the Railway Board’s budget.

6.28. The Committee enquired about the changes, if any, made in
the heads of these Organisations since these were set up. The Minis-
try have furnished the following information:—

«Calcutta
(i) Shri S. S. Gohel, Chief Aministrative Officer, from 1969-
July, 1971.

(ii) Shri J. N. Roy, G. A. O. (R), from July 1971 to September
1972.

(iil) Shri S. S. Mukherjee as General Manager from Septem-
ber 1972 and Shri J. N. Roy continuing in the adminis-
tration as Chief Project Engineer.

Bombay
(i) Shri Hari Sinha, C. A. O. (R) from 1969 to July 187i.
(ii) Shri Gohel, C. A. O. (R) from July 1971 to July 19872
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(iii) Sbri Komleswaran, who was Chief Engineer of M. T. P.
Madras since July 1971, as C. A. O. (R) from October,
1972.

Delhi

(i) Shri T. R. Vachha, C. A. O. (R), from July 1971 to Octo-
ber 1972

(ii) Shri H. K. D. Kapur as C. A. O. (R) from October 1972.
Madras

Shri Hari Sinha as C. A. O. (R) from July 1871,

6.28. The Committee note that the Railways have set up Metro-
pelitan Transpert Organisations at Bombay, Calcutta, Madras and
Dethi to deal with the problems of Mass Transit Systems in these
cities. They note that there have been changes in the head of these
organisations at Calcutta, Bombay and Delhl. The Committee expect
that the Government should have appointed heads for these Orga-
nisations not only for the completion of surveys most expeditiously,
but for the execution of the projects also. The Committee consider
that there is need for the most efficient and competent organisations
to carry’out surveys and techno-economic feasibility studies for these
projects expeditiously but also to undertake the implementation of
the projects for the metropolitan cities.

6.30. The Committee cannot emphasise too strongly the need for
continuity in the personnel of these technical organisations which
are handling an entirely new task. They suggest that while posting
senior officer to these organisations the question of retaiming them
there for sufficiently long periods, should be given due considera-
tion as frequent changes affect the progress of work in such erga-
nisations.,

(D) Consultancy

6.31. The Committee enquired whether the help of any foreign
consultants would be required in respect of techno-economic feasi-
bility of the Mass Rapid Transit Systems (MRTS) at Dethi and
Madras. The Chairman, Railway Board stated during evidence that
the need for taking foreign consultancy assistance for metropolxtan
tronsport project at Madras and Delhi had not arisen so far. If
special problems were encountered, the need for having foreign con-
sultancy might have to be considered
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632, The Committee further enquired whether the Railway had
adequate number of trained engineers for planning, designing etc.
of RT System in the country. The Chairman, Railway Board stated
that they had adequate number of trained omcers for initial plann-
ing. Use of limited foreign consultancy was being made for specified
problems. Regarding design and construction; proposals had been
processed for availing of limited foreign consultancy. For MRT
projects Railway engineers would be sent abroad for being trained
in design and construction methods specially signalling and traction
technology of underground RTS in other countries. For traffic
engineering, Central and State Governments had recently set up
Institutes like School of Planning and Architecture, Delhi College
of Engineering, Guindy and Warrangal. In due course of time, these
institutes would be adequately equipped to undertake the job.
Much of the techniques involved in the.design and eonstruction of
MRTS line was common with normal railway design and construc-
tion. There were special institutions under the Railway Board to-
train officers in advanced Permanent Way and Signalling subjects
and the RDSO was in a position to develop research facilities in new
RTS techniques in due course. The Chairman Railway Board added
that limited foreign consultancy in certain fields initially and full
consultancy in engineering and developments which were new, were-
likely to be required. For example in the field of design of MRTS
coaches and in cut and cover construction upto a limited extent, in
tunneling for which the Railways would have to procure some spe-
cial machinery like tunneling shield etc.,, they would be needing
some consultancy till their people were trained and developed suffi-
cient confidence.

6.33. Asked whether they had set up any Central Research Orga-
nisation to handle the problems of Metropolitan Transit Projects,
the Chairman Railway Board stated that the RDSO was the only
Central Organisation entrusted with the task of rolling stock design
for the MRT Projects. Besides, the RDSO would handle problems
relating to instrumentation, work relating to the soil studies for
construction work. For civil engineering, signalling and electrical
engineering problems assistance would have to be taken not only
from the RDSO to the extent possible but also from certain National
Research Laboratories and Engineering colleges. Eminent scientists
in the country would form a special Advisory Committee to advise
the MRTP which might have to deal with all the problems that might
arise in Calcutta. A special cell would be created in the Calcutta
MTP Organisation for coordinated action on researches, experiments.
and investigations. In due course expertise devoloped in the MRTP,
could be transferred to existing Central Organisation of the Rail-
ways or to any Central Organisation which would be created for
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Metro-Systems. A decision would be taken in this regard in due
course.

6.34. The Committee note that the assistance of Soviet Consultants
was taken for the Metropolitan Transport Project at Calcutta and of
British Consultants for the Bombay Project. They are glad that the
technical problems of metropolitan transport projects are being dealt
with by the Railway Design and Standard Organisation at Lucknow
and that maximum use would be made of the talent available in the
country to solve the problems of design and comstruction of these
systems in future. Foreign consultancy would be availed of for
limited purposes only. The Committee cannot too stromgly empha-
sise the need of self-reliance in this technical field, particularly when
the Railways have already got a good and experienced Central
Design Organisation.

6.35. The Committee would like to stress that full use should be
made of the foreign consultancy at Calcutta and Bombay to train
personnel so that they can take up this work with confidence in other
cities.

6.38. The Committee trust that with the completion of the Metro-
politan Transport Project at Calcutta, the Railway engineers would
acquire the requisite confldence and develop the necessary techno-
logy and knowhow to construct rapid transit systems in other major
cities in the country.

8.37. The Committee would also like the Government to prepare
a manufacturing programme for the rolling stock required for Mass
Transit Systems in the country indigenously so that the same is avai-
lable to be put in operation as soon as the projects are completed.

(E) Separate Authority for Mass Transit Systems

6.38. The Committee enquired whether any decision had been
taken by Government for creating a separate transport authority for
dealing with suburban traffic as recommended by the Administrative
Reforms Commission in their report submitted in January, 1870. The
Ministry have stated that the Administrative Reforms Commission in
their report on ‘Railways’ made the following recommendations:

“29. The question of developing underground and|or elevated
Railways for dealing with the suburban traffic may be
considered. A separate transport authority specifically
created for this purpose may be entrusted with this
. work.” , i

. PRI - - e
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6.39. According to the procedure prescribed by the Administrative
Reforms Commission, Railway Ministry’s views on the above recom-
mendation were to be considered by the Committee of Secretaries.
Accordingly a memorandum, containing the following views of the
Ministry of Railways on the above recommendation, was submitted
for the consideration of the Committee of Secretaries: —

“Accepted.

(i) The need for developing a suitable mass rapid transit sys-
term (MRTS) for tackling the intra-city traffic in metropoli-
tan cities like Bombay, Calcutta, Delhi and Madras is re-
cognised and aceepted. The type and scope of the transport
systems required in each case would depend on the re-
sults of traffic and engineering surveys and techno-econo-
gic studies. A start has already been made for conduct-
ing suitable surveys and necessary studies in all the four
cities.

(i) Administrative Reforms Commission’s recommendation re-
garding the desirability of setting up a separate agency for
the execution of the MRTS projects and running of the
transport systems is also accepted in principle. However,
since the development of MRTSs in the four cities was an
urgent necessity and no alternative agency was available
immediately to take on the responsibilities in this connec-
tion, the railways were asked to undertake the work for the
present. A decision regarding the stage at which the rail-
ways may hand over the responsibility for the MRTSs to
suitable separate agencies to be created for this purpose has
to be arrived at on the basis of experience. Organisations
which have already been set up at Bombay and Calcutta
and those which are proposed to be set up at Delhi and
Madras for dealing with the project work would be suit-
able to form the nuclei of the final organisations to take
charge of the transport systems when they are formed.

(ili) As regards financial arrangements, it is necessary that:

(a) the funds for investments on MRTS projects should be
made available outside the railways’ plans;

(b) the investment should be free of “dividend liability”; and

(c) the operational losses, if any, should not be the railways’
lability.

(lv) These financtal arrangements would be applicable even

during the interim period when the railways would be in

charge of work' 6f MRTS projects. To enable a smooth
& take-over of the MRTSs by the metropolitan transport
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organisations at a suitable luter date, the ‘fnances’ and
‘book-keeping’ should be and are betng keépt separate from
that of the Indian Railways.

(v) An allied matter is required to be finalised while on the
subject of the MRTS. Since the commissioning of MRTS
wosld take a few years, the railways dre required to pro-
vide ‘suburban dispersal lines’ which will include exten-
sions and large scale improvements to the existing subur-
ban systems mainly to cater to the intra-city traffic now

-garried by the suburban services. As these lines are meant
essentially to meet the demands of the intra-eity traffic, the
same financial terms, as have been preposed above for the
‘MRTS, should govern construction as well as later main-

.tenance of the suburban dispersal lines.”

6.40. The Committee of Secretaries have since considered the
views submitted by the Railway Ministry and their decision an this
recommendation reads as follows: —

“The Committee noted that studies were under way for evdlv-
ing suitable mass rapid transit systems in metropolitan
cities like Bombay, Calcutta, Delhi and Madras. They
therefore felt that the first part of the A.R.C. recommenda-
tion was already being implemented.

'The Committee also noted that a separate unit in the Ministry
of Raflways is undertaking these traffic studies in the me-
tropolitan cities and separate agencies under the Ministry
of Railways were already functioning in Bombay and Cal-
cutta to develop these plans. The Committee felt that the
time for setting up a separate authority would arise only
after some progress had been made in these studies and de-
cisions taken on the setting up of these mass rapid transit
systems.”

6.41. In this connection, it may be mentioned that the Cabinet have
since approved of the following proposals: —

(i) Mass rapid transport system project for Calcutta at an gsti-
mated cost of Rs. 140 crores may be taken up.

(ii) Separate Plan allocation would be made to the Railways

for this project till a separate authority is constituted.

Till such time, the Railways would maintain separate ac-

coumts for the construction and operation of the project.

i The Planning Commission will discuss with the concerned
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authorities including Government of West Bengal and ad-
vise at an early date on the method of financing the capital
cost of the project and also the manner in which the losses,
if any, in operating the system will be shared.

(iii) The possibility of setting up a separate metropolitan trans-
port authority for Calcutta, should .be.investigated. The
Planning Commission will initiate discussion with the State
Government and the Ministry of Finance, Ministry of Rail-
ways, Ministry of Transport & Shipping and Ministry of
Works and Housing with a view to reach a consensus about
the composition and other organisational aspects, the func-
tions and responsibilities of this authority, its relationship
with the State Government and the Central Ministry res-
ponsible for the coordination of Metropolitan Transport of
various cities.

6.42. It would be observed that in principle the decision to con-
stitute a separate Metropolitan Transport Authority for the mass
rapid transport system for Calcutta to begin with, has been approved
of. e ¢

6.43. It has been stated that the decision of the Cabinet was taken
on the 24th March, 1972 and was communicated to the Planning Com-
mission in April, 1972. .

6.44. In regard to the investment required for Metropolitan Rapid
Transit System, the representative of the Planning Commission stated
during evidence that it had been decided that investments likely to
be made for the development of metropolitan rail transport should
be kept separate from Railway finance. This had been done in the
Fourth Plan. This was being followed in the annual plans also. Se-
condly, on the basis of the previous recommendations of the Railway
Convention Committee, the new constructions of the Railways in Me-
tropolitan towns would also enjoy certain concessions, such as during
the period of construction they would not pay any dividend and even
when the line was open to the traffic, there was no dividend liability
for the first five years. Elucidating it he stated that the Rapid
Transit System in Calcutta was likely to be opened to traffic in
1978-79. The Railways would have the dividend liability concession
upto 1983-84. There should therefore be no difficulty in proceeding
with the work of the Metropolitan Rapid Transit System.

6.45. The representative of the Planning Commission added that
the question of dividend liability and the problems as to how the pro-
jects should be financed, bristled with numerous difficulties. First of
all one should have a clear idea as to whether rapid transit system
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will be running at a loss, and if 80, to what extent. Hence the finan-
.cing of rapid transit system needed a very careful study of the re-
-sults of several rapid transit systems before one could come to a rea-
-sonable conclusion. The Planning Commission was trying to tackle
the financial problems as quickly as possible. In the meantime the
Planning Commission in consultation with the other Ministries ob-
served that in view of the agreements already made the progress of
the rapid transit project should not be held up pending this decision.

6.46. Asked about the administration and organisational aspects
of the metropolitan Rapid Transit System, the representative of the
Planning Commission stated that construction of Rapid Transit Sys-
tem would be with the Railways. They felt that the management of
the Metropolitan Rapid Transit System should be somewhat different
from what was for the suburban services. These metropolitan sys-
tems would depend on other modes of transport, particularly in two
respects—firstly parity of fare structure prevailing in the metropoli-
tan cities and secondly dispersal of passengers who would be travel-
ling by the Rapid Transit System of the Railways and feeder servi-
ces. It was a sensitive subject and they had to take into confidence
the State Governments and local agencies. The details were being
worked out by the Planning Commission in consultation with other
agencies.

6.47. The representative of the Railway Board pointed out that
in their views, the concessions on new lines would not suffice for
meeting the losses on suburban services. At the request of the
Planning Commission they furnished them the practice in almost
all developed countries. There the responsibility for the losses was
borne either by the Federal, State and local authorities or a combi-
nation of two or more of them. The losses were not borne by the
Railways. The other thing was the increase in the cost of operation.
They had requested the Planning Commission that this question of
financing should be decided early. The witness further added that
they were prepared to run the metropolitan Railways and they had
undertaken the construction of the Calcutta Metropolitan Project.
They were only pleading that the accounts should be kept separate.

6.48. The representative of the Planning Commission added that
they really appreciated the problems posed by the Ministry of Rail-
way. They were anxious that this type of project should not prove
to be a drag on the Railway finances. The fares should be fixed at
such a level that operating losses at least should be avoided. It should
be possible to evolve a financial arrangement in such a way that the
whole rapid transport system ran efficiently. At the moment the
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Plan funds were being allocated separately. The dividend liability
wou}d strictly arise from 1983-84 onWards

6.49 The questim of how the capital would be made available
had not yet been decided. They would take decision in the matter in
consultation with State Governments and the Finance Ministry and
other Ministries concerned.

6.50. The Chairman, Railway Board stated during evidence that
their suggestion to the Planning Commission was that the indepen-
dent autharity to deal with Metropolitan city problems should be
under the Minister of Railways as a sort of separate Board. 1t would
be a separate Board for Metropolitan Transport problems and possi-
bly the Financial Commisioner for Railway would also be the Finan-
cial Commissioner dealing with these problems. The coordmating
Ministry had obiously to be the Railway Ministry.

6.51. The representative of the Planning Commission added that
the organisation for the management of Rapid Transit System would
be a new creature in India. Neither the State nor the Centre had
operated this kind of services so far. As for suburban services, the
Railways were already operating them. As regards type of authority
for management of the Rapid Transit System, the Planning Commis-
sion had not yet taken a view.

6.52. The Committee note that the construction of the Rapid Tran-
sit Systems in the country has been entrusted to the Railways but
the question of the administrative authority for managing the sys-
tem and the manner of financing it, has not yet been decided by Go-
vernment. The Committee further note that, as an ad hoc measure,
funds for the Rapid Transit System have been provided in the 4th
Five Year Plan, outside the Railway plan and that no dividend lia-
bility would accrue during the Period of construction of these pro-
jects and first five years thereafter. The Committee deplore the de-
lay in taking a decision in this important matter which is pending
with the Government since January 1970. The Committee realise
that the whole matter regarding the financing and management of
the metropolitan transport systems is a sensitive subject and would
require consultations and coordination with the State Governments,
and other agencies. The Committee understand that such systems
are worked by separate organisations in other countries. They also
note that the Administrative Reforms Commission had also recom-
mended for the creation of a separate transport authority for the pur-
pose. The Committee have no doubt that before a decision is taken
in this matter, the working of the organisations managing such sys-
tems in foreign countries, would be studied by Government. The
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Committee consider the Rapid Transit System to be an essential gser-
vice for the benefit of Common man, particularly the workers. The
Committee urge that Government should take a decision in this
matter without further loss of time in consultation with State Go-
vernments, local authorities etc., so that necessary authority to man-
age the systems may be organised on proper lines and associated
with these projects during the period of their comstruction. What
the Committee would like to stress is that there is need for a most
efficient organisation to manage these systems which should provide
suburban travel to the common man at the most competitive rates.
It should also be ensured that the overhead expenses of this orga-
nisation are kept to the minimum in the interest of efficiency and

economy.

R. K. SINHA
Februgry 9, 1973 Chairman,
Magha 20, 1894 (S). Railway Convention Committee.
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APPENDIX I

(Vide para 2.6)

Mﬂm ed to be made in the line ca locomotive
ete. dutinz the Fonr& pe:-Pm pos pacity,

pudnulmofwodufm proving and augmenting’the track. rolling stock, traction
mn, etc, during the IV Plan nlong with the procma,':s readily amll:%‘lg, are {

ndicated
W i
No. ftém of work ' Progress
BQMBAY CENTRAL RAILWAY
1 Provision of mmme .black d;mmng Completed
2 Mulund-Panel interlocking . . . . In progress
3 Pune Route Relay Interioeking e e -do-
4 Provision of sutomsitic signalling between Amber- ~do-
nath and Badlapur.
& Byculla Route Relay Interfocking . . . -do-
. 6 Raoli Junction Panel Interlocking . . . -do-
7 Kurlawdrovision ‘of .crosé-o¥ers from ﬂn'otsh ~do-
line (Down) to Down local line and from Up
~ localline to Up through line.
8 anu-om;on of Tecparatc platform for Completed
MU locals fep p P
9 Route Relay Interlocking at Diva. . . . In progress
%0 Kurla—Reversal facilities for starting locals Completed
towards Thana / Kalyan.
I Tkaua—Reveqd}{-dﬁdu for atarting trains In progress
from Platform No 3
12 Réplacement of EMU coaches and -do-
of additional EMU coaches. provisioa
WESTERN RAILWAY
@ Qundm ummwmm Lih;ﬁ;smuomﬁbymdof
9

@) Rephccmentq( 3% obd stock and adding to the Six rakes out of 11 rakes alresd
total hold{ag of, rakes. to come upto 64  replaced. Tetotllnumberog
ukeg,;pogndnm minutes service during mlnbom tem“ eei; which hu
a 3 I 1 -
ncrosied to 361, 00 70
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No. Item of work Progress

(3) Proposal to augment traction power by providing Additional sub-stations at Ville
additional sub-stations etc., ' Parle, Mira Road and Ma-
tunga Road are already pro-
vided. © New sub-stations at
Goregaon and Mahalaxmi
planned and are under pro-
e gress,  First phase of re-
medelling of Bombay Central
Car Shed is also completed.
Second phase is under way.
Work of Mahalaxmi Expansion
Phase I costing about Rs. 1.2
crores is also started.

CALCUTTA SOUTH EASTERN RAILWAY
1 Up to the end of the 4th Plan, there are pro- So far 33 pairs have been intro-

posals for introducing 42 pairs of suburban duced.
trains, . These are planned on EMU coaches,

. EASTERN RAILWAY
1 Atotulsof 248 suburban services were envisaged Suburban services running im

on dah Division and 118 in Howrah  August,197a:~
Division.
. Scaldah Division : 213
Howrah Division : 3

3 Provision of suburban dispersal line from Dum Dropped as not justified.
Dum to Princep Ghat,. ,

3 Mass Rapid Transit System. . . . . Since sanctioned at an approxi-
. mate cost of Rs. 140 crores.

MADRAS SOUTHERN RAILWAY

1  Madras-Gumudipundi electrification as a part Work already commenced..
of Madras-Vijayawada Scheme. . :

3 Proposals for improving and augmenting rollin,
stock, power ogr?he Chlde“.‘ﬂl ¢ ¢

Re, ent of 72 Over, Elec, Multiple Delivery Schedule
O R e, 73 Oversaed P ¥ Schedu
8 in 1972-73
e
24 already replaced
(b) Conversion of Breda EMU coaches suitable Already done.
for operation with ICF MG AC EMUs.

(c) Obtaining additional six motor coaches. Will be delivered in 1974-75.




APPENDIX I
(Vide para 2.56)

List of Suburban sections and traction fotoer wsed.

Railway Sections Gauge Traction  power
A. Bombay. st
Central (1) Bombay VT-Kajyan-Karjat. B.G.  Electric DC
(2) Kalyan-Kgsara . . o »
(3) Bombay VT-Mahlm/Kurll
(Harbour Branch) . ”» »
(4) Kurla-Mankhurd . . » »
Western (1) Churchgate-Virar . . » »
B. Calcutta
Eastern (1) Howrah-Burdwan » Electric AC
(Via Main Line)
(2) Howrah-Burdwan 9 »
(Via HB Chord)
(3) Seoraphuli-Tarakeshwar. » »
(4) Bandel-Naihati . . » »
(s) Bandel-Katwa . » Steam
(6) Sealdsh-Ransghat . . Electric AC
(7) Sealdah-Bongaon . v v
(8) Ranaghat-Krishnanagar City  ,, »
(9) Ranaghat-Shantipur . » »
(10) Sealdah-Dankuni » »
(o S g, D
nmapur Cnnnmg . » »
(12) Ranaghat/Bongson . » Steam
(13) Ranaghat/Bagula » »
South-Eastern (1) Howrah/Baltichais (incl.) » Blectric AC
(2) Santragachi-Shalimar . . » Steam

83
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Railway Sections Gauge Traction power

C. Madras.

Southern W Magm gmd— . . BG. Steam
(2) Madras Central—
Trivellore . . . ») »Y

-Madras-Gentrat—
o Gummidipundi . . .

(4) Mldru Beache— )
baram-Vendalur . . M.G. Electric AC

(5) Tambaram-Chingleput . Si99 Electric AC & Steam,

”» ”’
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ARFENDIX M1
(Vide para 436)

Number of Officers and other Evnpbym tuchaling casual Labour employed in Bombay,

ta.Madra:mdxlm Subwb:

"y

Region/Railway Class 1 Class II Class III Class IV Caussl
Labour
A
As on 1-4-1970
Bombay + Central . 23,491 17,713 : ..
Wiam kit
Western . 148 180 14,291 12,506 3,301
Clacutta . Eastern 208 287 [34310 376 4,067
South Eastern NOT AVAILAE}?T-W{{.I.. EQLLQW
Magras . Southern . 141 148 19,521 14,572 6,373
As on 1+4-1971
Bombay Central . 76 23,350 17,598
Core (él? I1&1ID = !
Western 156 188 14,314 12,500 3,468
quutfa a;atzm 207 397 34,853 30,873 6,610
South
Eastern NOT AVAILABLE—~WILL FOLLOW
Magras Southern 14" 144 16,890 14,193 6,732
As on 14.1972. -
Central 23,8 16,71 .
Bombay nire (Cfl &II) 3,867 \71S
Western 167 195 14,499 12,388 [3,9%3
Caleutta Bsstern 210 304 35013 3457 5664
South Butem T AVAILABLE—WILL w
Madras Southern 1499"' 3;039 14010 4928




APPENDIX VII

(vide para 6.4)

Broad details of the Calcutta—Dum-Dum—Tollyganj underground
Railway Project

(i) Alignment—Dum-Dum to Tollyganj in the north-south direc-
tion.

(i) Length—16.5 Km.
(iii) Estimated cost—Rs. 140 crores.
(iv) Foreign Exchange—Rs. 23.7 crores,
(v) Time for construction—7 years.
(vi) Break-up of foreign exchange—
(a) Construction equipment—Rs. 3.0 crores.
(b) Structural steel and sheet piles—Rs. 9.1 crores.
(c) Rolling stock and electrical equipment—Rs. 6.5 crores.

(d) Tele-communication and signalling equipment — Rs. 4.5
crores.

{e) Consultancy etc.—Rs. 9.2 crores.

(f) Other miscellaneous items—Rs. 0.4 crores.

(vil) Wifth average alternative fares of 20 Paise, 25 Paise, and 30
Paise, the following financial appraisal by discounted cash flow me-
thod is indicated with reference to a 6 per cent annual dividend on
investments: —

(a) Annual subsidy of Rs. 68.33 million for 20 Paise fare;
(b) Annual subsidy of Rs. 38.08 million for 25 Paise fare;
(¢) Annual subsidy of Rs. 9.85 million for 30 Paise fare.
(viii) The fare structure has not yet been decided;
(ix) Average length of trip—6.8 Km.

[+



APPENDIX VI

{Vide para 3 of Introduction)
List of individuals|organisations who have furnished memoranda to
the Railway Convention Committee
(1) Members of Parliament
1. Shri D. D. Desai
2. Shri D.C. Goswami
3. Shri S. Jaipuria
4. Shri Kalyan Chand
5. Shri E, R. Krishnan
6. Shri N. N. Pandey
"7. Shri Ramavatar Shastri
(2) State Governments
1. Government of Andhra Pradesh
. Government of Gujarat s
Government of Kerala
Governrient of Madhya Pradesh
Governtiient of Manipur
Government of Orissa
Government of Pandicherry
. Government of Ttipura
. Government of Uttar Pradesh
(3) Railwaymen’s Unions
1. National Federation of Indian Raflwaymen, New Delht,
2. National Railway Mazdoor Union, Bombay.
3. Northern Railwaymen’s Union, New Delhi.
4, N. E. Railway Mazdoor Union, Gorakhpur.
5. South Eastern Railwaymen’s Union Kharagpur.
6. S. E. Railway Class II Officers Association, Calcutta.
7. Western Railway Employees’ Union, Bombay.
{4) Chambers of Commerce and Industry, etc.
1. The Ahmedabad Mill Owners’ Association, Ahmedabad,

2. The All India Federation of Transport Users’ Associlﬂon.
Bombay.
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10.
11.

12,
13,
14.
15.
16.

17.

18.

19.
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. The All India Manufacturers’ Organisation, Bombay.
- The Associated Chambers of Commerce & Industry of India,

Calcutta.

. Belgo-Indian & Chamber of Commerce & Industry, Bombay.
. Bharat Jute Sellers Association, Calcutta.

. Bombay Commuters Council, Bombay.

. Eastern Bihar Divisional Chamber of Commerce and Indus-

tries, Bhagalpur,

- Federation of Indian Chamber of Commerce & Industry,

New Delhi.
Federation of Associations of Small Industries, New Delhi.

The Hyderabad Karnatak Chamber of Commerce & In.dustry,
Gulbarga.

Indian Chamber of Commerce, Calcutta.

The Indian Chamber of Commerce, Cochin.

Karnatak Chamber of Commerce & Industry, Hubli.
The Madras Chamber of Commerce & Industry, Madras.

North Bihar Chambers of Commerce & Industry, Muzaffar-
pur.

Northern India Chamber of Commerce & Iudustry,
Chandigarh.

Punjab, Haryana and Delhi Chamber of Commerce & Indus-
try, New Delhi.

The Southern Gujarat Chamber of Commerce & Industry,
Surat.

(5) Professional Organisations

1,
2,

Indian Institute of Management, Calcutta,

Indian Institute of Public Opinion (P) Ltd., New Delhi.
. Indian Railways Electrical Engineers Association, Calcutta.

4, National Institute for Training in Industrial Engineering,

Bombay.

(6) Retired Railway Officers

1.

Shri D. N. Chopra, Ex. General Manager, S. C. Railway.

2, Shri G. D. Khandelwal, Chairman, Railway Board (Retd.)
8. Shri K. B. Mathur, Ex.Chairman, Railway Board.
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4. Shri K. K. Mukerjee, Ex. General Manager, Eastern
Railway.

5. Shri P. N. Murthy, Ex. General Manager, Railway Electri-
fication, Calcutta. '

6. Shri V. T. Narayanan, Ex, General Manager, Southern
Railway.

7. Shri L. A. Natesan, Economic Adviser (Retd.), Ministry of
Railways.

8. Shri J. B. Rao, Ex. General Manager, North Eastern Rail-
way.

9. Shri D.V. Reddy, Ex. General Manager, North East Frontier,
Railway.

10. Shri N. S. Swaminathan, Ex. Member (Traffic) Railway
Board.

11. Shri S. P. Tonse, Ex. Director, Electrical Engineering. ,
(7) Public Undertakings

1. Bureau of Public Enterprises, New Delhi.

2. Cement Corporation of India, Ltd., New Delhi.

8. Fertilizers Corporation of India, Ltd., New Delhi.

4. Food Corporation of India Ltd., New Delhi.

5. Hindustan Salts Ltd., Jaipur.

6. Hindustan Steel Ltd., Ranchi.

7. The Minerals and Metals Trading Corporation of India Ltd.,
New Delhi.

8. National Mineral Development Corporation Ltd., New Delhi.
9. 0Oil India Ltd., New Delhi.

(8) Other Individuals L
1. Shri Rishab Das Jain, Sri Ganga Nagar, Rajasthan.
9. Shri R. P. Srivastava, 7179 Swarup Nagar, Kanpur.

3. Shri B. L. Joshi C|o Dharmyug, Weekly, Bombay.
4. Shri Rajendra Pal Sharma, P. O. Mohakampur, Distt. Etah.



APPENDIX IX
(Vide Para 7 of Introduttion)

Summanry of Recommendations|coriclusions contained in the Report

S. No R=ference to para Summary of Recommenhdstions/
No. of the Report Conclus 'ons
1 2 3
1 1.20 The Committee note that in Railway

parlance ‘Suburban Services’ have a special
connotation indicating train services where
seidson ticket fares are lower than the season ticket
fares generally charged by the Railways on their
system. The concessional fares in suburban
trains varies generally from 9 to 15 times single
fares depending on the length of the journey as
compared to 15 to 20 times single fares generally
chargetl froin dll other season ticket holders.
The Committee are rather surprised that Secun-
derabad area where reduced season ticket fares
are not available, should have been included by
the Railways in their statistics of ‘Suburban
Services’. The Committee hope that in future
the Railways wotild present a correct picture of
the statistics of their ‘Suburban Services’ and
would include only those cities!sections in their
statistics where special semson ticket fares are
applicable. They would also like the Railways
to spell out specifically the connotation of Sub-
urban Services in such Raitway statistics.

The Committee regret to note that till 1965
no detailed’ study of the traffic and transport re-
quirements of metropolitan cities was under-
taken by Government. It was only in October,
19685 that the Planning Commission constituted




1.29

a Study Team on Metropolitan Transport to
undertake comprehensive traffic and transport
studies in the 4 metropolitan cities of Bombay,
Calcutta, Madras and Delhi. The scope of these
studies is being enlarged to include 5 other cities
viz.,, Ahmedabad, Bangalore, Hyderabad, Kanpur
and Poona. The Committee note that these
studies are meant to provide Rapid Transit
System in these cities for intra-city transport.
The Committee like to emphasise that the pro-
blems of intra-city traffic in these over-populated
cities which are spread over wide areas, are very
acute and need to be solved with the utmost ex-
pedition so as to provide quick means of trans-
port to the harassed citizens of these cities. It
is common knowledge that in these cities con-
siderable time is expended by the general public
and younger generation in travelling to and from
work, going to Schools{University Colleges etec.
Frequent incidents involving law and order
problems arise on account of inadequacy and
lack of punctuality and regularity in the running
of these services. The Committee cannot there-
fore stress too strongly the need for providing
reliable, punctual and efficient transport services
at reasonable costs in these metropolitan cities.

The Committee further consider that the
problem of providing suburban inter-city trans-
port services between cities having a population
of 10 lakhs and over and neighbouring towns is
equally serious and needs to be tackled on an
urgent basis as the absence of cheap, swift and
sure means of transport from outlying towns to
places of work in the bigger cities tends to force
the working population to settle in these cities
and create slum conditions and unhealthy en-

vironments etc., apart from causing serious strain
on social utllxty services like water, electricity,
housing, transport etc., in these already over-
saturated cmes The Commxttee feel that a
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comprehensive integrated plan, on long term and
short term basis, should be prepared by Govern-
ment in consultation with the State Governments
not only to arrest the drifting of population to
central areas in metropolitan cities but also to
disperse the existing population from these big
cities and to attract them to settle in satellite
and ring towns where proper arrangements
should be made for their housing, sanitation,
water supply, educational facilities for children
etc. These plans can be successful only if ade-
quate provision of mass transport is made from
such towns and suburban areas to the metropoli-
tan cities and back.

The plans for the metropolitan cities .and the
peripheral towns have to be integrated for this
purpose. The intention is that persons working
in bigger cities, particularly those with low in-
comes, can commute to their places of work and
go back to the smaller towns where proper hous-
ing and healthy environments, sanitation, sewer-
age, educational facilities for children etc., may
be provided to them., The object should be to
keep the population in the bigger cities within
the specified limits. The optimum size of these
cities may be fixed by Government taking into
account the prospects of providing necessary
social services like water, electricity, transport
etc.,, for them at reasonable costs. It is well
known that the big cities are outgrowing their
physical boundaries and have become over-
saturated with population. Moreover the social
and economic costs of providing utilities and ser-
vices to large populations in these cities are be-
coming prohibitive. The above objects can be
fulfilled only by developing the satellite towns
and providing swift, cheap and sure means of
transport between metrgpolitan cities and the
satellite towns. The Committee trust that the
problems confronted in Bombay, Calcutta, Madras

- .
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and Delhi etc., would provide proper lessons to
the planners to prepare such integrated pers-
pective plans in respect of all big metropolitan
centres having a population of 5—10 lakhs and
above. As provision of quick and cheap trans-
port to link the satellite towns with metropolitan
cities is one of the key factors to the solution of
this problem, the Committee have no doubt that
the Railways with their infra-structure and long
past experience in providing inter-city suburban
services would play a dominant part in this re-
gard and would provide the necessary swift and
sure suburban rail transport at reasonable cost
at all these centres.

The Committee note that Railways have
suggested to the Planning Commission and the
Finance Ministry that investment on any future
extension of suburban services should be free
from dividend liability and that the operating
losses on such services should be borne by some
other authority and not by the Railways. The
Committee have already stressed the need for
expeditious preparation of integrated plans for
provision of suburban services etc., in consulta-
tion with the State Governments. They urge
that the question of financing these services and
the authority to manage the same should be
decided at the earliest so that there is no delay
in the provision of these services in all metro-
politan cities, the absence of which is creating
numerous problems.

The Committee trust that all necessary
arrangements to implement these plans success-
fully particularly the acquisition of land etc., at
reasonable costs, keeping adequate margin for
future growth, should be made in a planned
manner in advance. Land for rail transport
should be an integrated part of the develop-
mental plans of metropolitan cities. The Com-
mittee urge that time-bound and action oriented
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2.5

2.11

212

programmes in this regard should be prepared
with the utmost expedition.

The Committee note that during the 20
years from 1950-51 to 1970-7} while the suburban
traffic increased by 292 per cent at Bombay, 333
per cent at Calcutta and 246 per cent at Madras,
the number of trains has increased only by 167
per cent at Bombay, 220 per cent at Calcutta and
124 per cent at Madras during the same period.
It is regrettable that the addition to train servic-
es in these cities has not been in proportion to
the increase in suburban traffic resulting in the
deterioration of travel conditions of suburban
passengers in these cities.

The Committee regret to observe that the
additions and improvements in suburban services
made by the Railways, have not been adequate
to meet the demands of suburban traffic. The
growth in the suburban traffic has greatly out-
stripped whatever improvements and additional
facilities have been provided so far by the Rail-
ways. It seems to the Committee that the pro-
blems of suburban traffic did not receive the
attention that they deserved as the Railways
considered it to be a losing activity. This is
unfortunate. In the opinion of the Committee,
the provision of adequate suburban services in
the interest of planned development of metro-
politan cities, should have received serious atten-
tion of the Government from the very First Plan
so that inlegrated plans for the development of
these essential transport services, were drawn up
and implemented by Government in consultation
with Plinning Commission, State Governments
and all others concerned.

The Committee mote that it was only in
October, 1965 that the Planning Commission
constituted a Study Team to carry out compre-
hensive traffic and transport studies in the four
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metropolitan cities of Bomhay Calcutta, Madras
and Delhi and that so far the scheme for Rapid
Transit System for Calcutta Underground Rail-
way only has been finglised and approved by
Government. The Comjmittee regret to point
out that the schemes of Rapid Transit Systems
for Bombay, Delhi and Madras have not yet been
finalised despite a lapse of over seven years. The
Committee have dealt with this matter in greater
detail in Chapter VI of this Report.

The Committee urge that pending the
introduction of Rapid Transit Systems in these
metropolitan cities which is bound to take a long
time, the Railways should take crash measures
to bring about improvements in the existing sub-
urban facilities in these cities to ameliorate the
travelling conditjons of the suburban passengers.
Concerted efforts should also be made by Rail-
way to reduce losses in suburban services.

The Committee are constrained to observe
that the terminal facilities at Bombay, Calcutta
and Madras have not been adequate to cater to
the needs of the passenger traffic and that it was
only in February, 1971, that the Railway Board
instructed the Zonal Railways to conduct neces-
sary studies to optimise these facilities. ~They
note that necessary surveys for improvement and
augmenting these facilities are at various stages
of progress. The Committee regret the delay in
the undertaking of these studies by the Railways
and feel that these should have been taken up
at least a decade earlier, so that a perspective
plan in this behalf was kept ready for implemen-
tation in the light of developments. The Com-
mittee cannot too strongly emphasise the
urgency of providing adequate terminal facilities
in these cities and recommend that the surveys
already being undertakem in this regard, should
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235

2.36
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be expedited and necessary steps taken to pro-
vide these facilities at the earliest. At the
stations where there is difficulty in providing im-
provements to the existing terminal facilities due
to shortage of space etc., alternative terminals
should be planned and constructed at suitable
locations on top priority basis.

The Committee further recommend that a
survey of the transport facilities at all the metro-
politan cities for meeting the requirements of
suburban traffic, having a population of 10 lakhs
and over, should be undertaken by the Railways
and integrated perspective plans for their deve-
lopment should be prepared in consultation with
Planning Commission, State Governments and
local authorities to avoid the problems that have
arisen at Bombay and Calcutta. These long
term plans which should include land require-
ments for developing these facilities should be
broken up into Five Year Plans and Annual
Plans. Close watch should be kept to ensure the
implementation of these plans in time.

The Committee note that the Railways have
introduced 9 coach rakes on certain sections of
the Central and Western Railways at Bombay
replacing the old 6 coach rakes thereby increas-
ing the capacity by 50 per cent. They regret
that it has not been possible for the Railways to
provide 9 coach rakes on all the sections due
mainly to non-availability of EMU stock.

The Committee are unable to appreciate
why the Railways, with all their resources, ad-
vance planning and implementation could not
ensure that adequate number of 9 coach rakes
were available for iigtroduction on all busy sec-
tions in time to provide much needed relief to
the suburban passengers. The Committee stress
that Railways should ensure that 9 coach rakes
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15,
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2.38

2.39

are introduced on all busy sections in the three
cities of Bombay, Calcutta and Madras, without
further delay so as to relieve congestion and
overcrowding at these places.

The Committee further recommend that the
requirements of such coaches for other metro-
politan cities, where the traffic so requires, should
be assessed in advance and plans prepared for
production and procurement of the requisite
number of coaches for introduction in these cities
well in time.

The Committee learnt during their study
tour to Bombay that it would be possible to
further relieve overcrowding by introducing 12
coach rakes. They note that the Railways have
dropped the proposal to run 12 coach rakes on
account of technical difficulties. The Commit-
tee would like the Railways to have this matter
investigated thoroughly keeping in view the
practice followed in other countries, and the
technical developments in the fleld so that if it
is found feasible to operate 12 coach rakes on
busy sections on suburban lines at a later date,
those could be pressed into service to relieve
overcrowding.

The Committee are concerned to note that
a number of EMU rakes of 1928 vintage are still
being used on the Central and Western Rail-
ways, Bombay. It is obvious that in spite of
continuous and extensive repairs required by
this old EMU stock, these coaches would be
having frequent failures affecting punctuality
of the trains and causing great inconvenience
to the commuters. It is, therefore, necessary
that earnest efforts are made to expedite the
procurement of EMU stock by augmenting the
manufacturing capacity of the Integral Coach
Factory and putting the working of Mls. Jessops
on a sound footing.
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2.40

2.41

2.52

The Committee are perturbed to note that
the manufacture of electric equipment for EMU
coaches, particularly for meter gauge coaches,
constituted a constrain on the production pro-
gramme of such coaches at the Integral Coach
Factory. The Committee see no reason why
Government could not plan a production pro-
gramme for electric equipment for EMU coaches
at HEIL, Bhopal and Hardwar to ensure that
the requirements of EMU coaches for such equip-
ment were met in full. The Committee stress
that effective measures should urgently be
taken by Government to ensure that the elec-
tric equipment for EMU coaches, ~particularly
for meter gauge coaches, is supplied to the In-
tegral Coach Factory to meet the full require-
ments of such coaches by the Railways.

In this connection the Committee would
also invite attention to the recommendations made
by them in Paragraphs 2.107, 2.108 and 2.109 of
their First Report on “Accounting Matters”
wherein they have stressed the need for accele-
rating the production programme of EMU
coaches by the Railways.

The Committee note that there has been
improvement in the average headway between
the trains in the peak period at Bombay,
Calcutta and Madras and that the 2-minute ser-
vice would progressively be run on the Western
Railway, Bombay by 1975-76 subject to the
availability of requisite number of EMU stock
and the work of quadrupling of lines would be
completed by December, 1973. They also note
that the question of reducing the headway fur-
ther is under study by the Survey Teams at
Bombay and Calcutta. The possibility of re-
duction of headway at Calcutta and Madras is
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2.58

2.64

2.55

2.60

limited due to lack of separate suburban plat-
form at Howrah and level crossings at Madras.
The Committee hope that with the completion
of the studies already undertaken at Bombay
and Calcutta, evety endeavour would be made
by the Railways to reduce to the minimum the
headway in these cities tomsistent with safety
and the need for introduting more trains.

As regards Madras, the Committee would
like thie Railway Administration to take initia-
tive in consultation with the Planning Commis-
sion, Ministry of Transport and State Govern-
ment to draw up a plan for construction of
under/overbridge at important and busy level
crossings so as to increase the frequency of
suburban trains in that area.

The Committee have already suggested
various measures to expedite the construction
of over and under-bridges in Paragraphs 3.51 to
8.5 of their First Report on “Accounting Mat-
ters”. They hope that with the implementation
of the various suggestions made by them, it

“would be possible to expedite the work of con-

struction of under and over-bridges and remove
bottlenecks in the smooth running of the trains.

The Committee would further Tecommend
that the Ministry of Railways in consultation
with the Ministry of Transport/State Govern-
ments should identify the missing links in pro-
viding under and over-bridges on level cross-
ings which are hampering the smooth move-
ment of traffic in busy areas. The Committee
stress that time-bound programme should be
prepared to provide these missing links at the
earliest.

The Committee note that steam traction is

used in some sections of Calcutta and Madras
for subtitban traffic as electrification of those
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sectiong would not yield a reasonable return to
the Railways. They also note that diesel
engines are not used on these sections due to
their non-availability. The Committee consider
that in deciding the type of traction to be used,
the Railway should take into account the needs
of traffic, both passenger and goods. In regard
to the suburban traffic, the Committee have al-
ready recommended in Paragraph 1.28 that
Government should aim at providing quick,
cheap and sure means of transport to the com-
muters to metropolitan cities and that the
question whether financial cost and the losses,
if any, incurred on providing such services
should be borne by the Railways or some other
authority, should be decided by the Govern-
ment separately. The Committee would like
the Railways to study the requirements of
traffic on these sections with a view to deter-
mine the traction needed to haul that traffic and
provide the same to cope with the growing
traffic to relieve congestion and overcrowding.
In the meantime the Committee recommend
that Railway should put diesel engines on these
sections, an a priority basis, particularly during
peak hours to meet the needs of suburban traffic.

The Committee regret to note that there is
heavy overcrowding in suburban trains in
Bombay, Calcutta and Madras particularly during
peak hours. They note that studies have been
undertaken for providing Mass Transit Systems
in these cities and that Mass Transit System for
Calcutta has already been sanctioned. The
Committee are aware of the limitations in in-
creasing the train services and reducing head-
ways of the suburban trains in these cities. In
the earlier Chapter they have urged the Railways
to take effective measures to provide more sub-
urban services for carrying suburban traffic to
the extent possible.
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The Committee are however concerned to
note that the number of suburban trains on the
Section between Grant Road and Churchgate in
Bombay would be increased during peak hours
from 45 to 80 by the Western Railways, only
when new EMU rakes become available from In-
tegral Coach Factory and M/s. Jessops which
will take time. The Committee are surprised
that no advance planning was done by the Rail-
ways to order the manufacture of EMU coaches
and to ensure their availability for running ad-
ditional number of trains on this Section well in
time of the completion of quadrupling of the
lines on this Section. The delay in running the
additional number of trains, for want of adequate
number of EMU stock, would result in non-
utilisation of line capacity which has been creat-
ed at heavy capital cost, apart from causing delay
in providing relief from overcrowding to the
suburban passengers on this Section. The Com-
mittee recommend that effective measures should
be taken by the Railways urgently to ensure that
sufficient EMU coaches are made available by
the Integral Coach Factory and M/s. Jessops by
stepping up their production, to run the addi-
tional trains by the end of 1973.

The Committee note that at present two
classes of travel—first and third—are provided
on suburban trains in the three cities of Bombay,
Calcutta and Madras, They find that out of a
total of 24 lakh daily suburban passengers in
Bombay, Calcutta and Madras during 1970-71,
about 23 lakh are third class passengers. The:
Committee feel that suburban travel, which is
for short duration, and is mostly utilised by third
class passengers, should be mass-oriented and
should provide one class of travel only. Apart
from marginal increase in capacity in the sub-
urban trains the abolition of first class travel,
would also result in less expenditure on cons--
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truction and maintehance of first class coaches
onh these trains.

The Committee need hardly point out that
while introdueing one uniform class on suburban
trains, due care should be exercised to see that
ladies and children under 12, are provided ade-
quate accommeodation by continuing to earmark
separate compartments for them,

The Committee note that the question of
providing increased standing accommodation in
suburban trains hds been under consideration of
the Railway Design and Standard Organisation
for a considerable time. They are constrained
%o observe that the RD.S.0. has not taken up this
problem on a priority basis, which it deserved
The Committee recommend that the R.D.S.O.
should examine without delay how best accom-
rmodatibnh 1h the existing EMU coaches could be
‘opthmised and evolve a new design suited to re-
quirerhents for future EMU coaches. While
increasing the capacity of these coaches particu-
lar attention should be paid to the problem of
adequate ventilation and safety. The Committee
have no doubt that in evolving the new lay out
of EMU coaches for suburban services R.D.S.O.|
Railways would keep in view the latest techno-
logical development and layouts of similar rail
coaches in foreign countries.

The Committee have no doubt that before
introducing coaches with the new lay-out on an
intensive scale, they would be tried on pilot basis
so as to ascertain the passengers’ reactions as also
to ensure that they subserve the purpose of pro-
viding maximum comfort, safety and optimum
utilisation of space.
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The Committee note that the season ticket
fares charged from the suburban passengers in
the three cities aof Bombay, Calcutta and Madras
are lower than those charged from non-suburban
season ticket holders in other cities. These fares
generally range from 9 to 15 single journey fares
for performing 50 journeys in a month in these
cities, compared to 15 to 20 single journey fares
charged from non-suburban season ticket holders.
The Committee are surprised to note that the
suburban season ticket fares in the three cities
were not also uniform. While thege fares, in
respect of first class season tickets, were made
uniform for all distances in the three cities in
1968, the third class suburban season ticket fares
were made uniform in April, 1872 upto 48 Kms.
<nly, beyond which the fares still differ to some
axtent. The Committee feel that the diversity
‘n the suburban season ticket fares in the three
cities should not have been allowed to continue
indefinitely after the Companies Railways were
taken over by Government. They recommend
that the diversity still existing in the third class
suburban season ticket fares, should be removed
and uniform fares should be prescribed in the,

three cities.

The Committee note that no scientific cost
study of the suburban fares has been made by
the Railway so far and that the detailed cost
studies, undertaken by the Railways, would be’
completed in the next 18 months. The Commit-
tee recommend that earnest efforts should be
made to camplete the cost studies of passenger
fares expeditiously. At the same time, they
would like the Railways to determine the cost
of suburban services separately from those of
other passenger services in view of the fact that
the assets on the suburban services i.e., line
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capacity, locomotives, coaches etc., are used very
intensively and, therefore, the operating ratio
of the suburban services may well be lower than
other passenger services. After the study has
been completed, the Railways may examine to
what extent it would be possible to adjust the
fare structure of the suburban services, keeping
in view the desirability of providing cheaper
travel to suburban passengers.

The Committee have pointed elsewhere in
the Report that they attach highest importance
to the provision of adequate transport facilities
in the metropolitan areas in the interest of
planned development. The Committee have no
doubt that if Government on consideration of all
aspects, feel that fares should be kept
lower than the ¢ost, a suitable decision would be
taken in consultation with concerned authori-
ties, particularly, the Planning Commission, Min-
istry of Finance and State Governments. The
Committee would also like the Government to
make a study as to the extent to which other
railway systems in foreign countries provide
suburban travel facilities at a rate lower than
their cost and how their deficits are met.

The Committee are concerned to note that
losses on suburban services in the three cities of
Bombay, Calcutta and Madras are increasing
year after year and that in 1970-71 these losses
were assessed at about Rs. 12 crores. The losses
in Calcutta area have been the highest and
amounted to over Rs. 9 crores in 1970-71. The
Committee are perturbed at the high incidence of
losses on suburban services in the Calcutta area.
The Committee would like the Railways to
analyse the causes of these abnormal losses and
to reduce the same by effecting utmost economy
in expenditure and increasing revenue earnings
by plugging leakages like ticketless travel etc.,
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in that area. They hope that with the improve-
ment in the law and order situation in the
Eastern Sector, it would be possible for the Rail-
ways to show better results in future.

The Committee note that the figures of losses
on ‘Suburban Services’ assessed by the Railways
are a ‘rough and ready figure’ and indicate
‘broad approximation’ only and that no separate
accounts of income and expenditure on ‘Subur-
ban Services’ are maintained by the Railways.
The Committee further note that the Railways
are setting up costing cells as a result of the
recommendations by World Bank Team of Con-
sultants to improve cost accounting on the Rail-
ways. The Committee hope that with the setting
up of these cells, it would be possible for the
Railways to review their methodology of costing
of ‘Suburban Services’ with a view to introduce
refinements and accuracy in the method of cost-
ing. The Committee have already suggested
that the costing of suburban services should be
done separately so that the real losses on running
of these services could be determined with
accuracy.

The Committee find that free residential card
passes and concessional season tickets at 1|3rd
of public rate, are issued to Railway officers
and employees at Bombay, Calcutta and Madras
and that the number of such passes and conces-
sional tickets in 1971 was over 1 lakh. The Com-
mittee suggest that while assessing the loases on
‘Suburban Services' the cost of free residential
card passes and concessional season tickets issued
to the railway officers and employees at these
places should also be taken into account before
arriving at the figure of losses so as to present
a correct picture of the operational results of
these services.
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The Committee not that the monetary loss
on ticketless travel on the suburban sections of
the metropolitan cities as estimated by the Rail-
ways was between Rs. 60 lakhs to Rs. 90 lakhs
in 1970-71. They further note that the amount of
fare and penalty collected from ticketless travel-
lers in these cities has been increasing year after
year which indicates that the extent of suburban
ticketless travel in these areas is quite heavy.
The Committee find that the percentage of sub-
urban trains checked varies from 14 by the
Central Railway at Bombay to 61 on Metre Gauge
section in Madras. This underlines the need of
intensifying checking of the suburban trains
particularly by the Central Railway. The Com-
mittee trust that necessary steps would be taken
by the Railways in this regard.

The Committee further note that the ade-

quacy of the number of booking windows for
issue of tickets to suburban travellers is cons-
tantly under review and that the Railways, apart
from additional windows, have installed self-
printing machines at busy stations and have also
utilised the services of part-time volunteers from
among the sons and daughters of the Railway
employees to issue tickets at certain Stations.
The Committee need hardly stress that one of the
reasons of ticketless travel is the difficulty in
getting tickets and long time spent in the queues
before the booking windows. The Committee
would like the Railways to increase the number
of self-printing machines at busy stations to
facilitate easy availability of tickets. They would
also like that the experiment of employing part-
time employees during rush periods for issue of
tickets which had proved successful on the
Western Railways should be tried on other Rail-
ways also.

The Committee find that at present the sub-
urban season tickets issued to suburban travel-
lers contain the signature of the holder. As it is
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very difficult to check the signatures of suburban
travellers particularly during peak hours, the
Committee recommend that photographs of the
season ticket holders should be affixed to the
season tickets which would facilitate checking
and would eliminate misuse of suburban season
tickets. The affixing of photographs should be
so arranged that the same photograph could be
used on season tickets for a year at least.

The Committee have already Commented
upon the delay in undertaking a detailed study
of the traffic and transport requirements of met-
ropolitan cities by Government which initiated
these studies in 1965 only. Long range transport
planning for metropolitan regions requires com-
prehensive studies and collection of data regard-
ing traffic flows etc. The Committee deplore that
these studies were not undertaken by Govern-
ment till the traffic situation in the metropolitan
cities, particularly Calcutta and Bombay had
reached a critical stage ard had created serious
problems in the implementation of long range
comprehensive transportation plans. The Com-
mittee have stressed that integrated plans for
the development of adequate suburban services
in the metropolitan cities should have been pre-
pared and implemented by the Government from
the very first Plan.

The Committee note that construction of the
Dum-Dum Tollyganj underground railways at
Calcutta is being undertaken by Government and
is expected to be completed by 1979. The Com-
mittee would like to point out that the construc-
tion of an underground railway system which is
a new technological venture in the country, parti-
cularly in a congested city like Calcutta, is a
challenging task and would pose numerous pro-
blems. They would therefore like to emphasise
that the Metropolitan Transport Authorities, in-
charge of the Calcutta Project, should plan the
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time schedules of the various stages of construc-
tion of the underground railway in a realistic
manner and keep a close watch on the progress
of construction so as to ensure that it is complet-
ed within time, if not earlier. It is also neces-
sary that the cost of construction is kept under
constant review to ensure that the expenditure
incurred in no case exceeds the estimates.

The Committee need hardly stress that Gov-
ernment should make earnest efforts to provide

" facilities for suburban travel at the most compe-

titive and reasonable rates.

The Committee note that the techno-economic
survey for the East-West line i.e., from Sealdah
to Howrah is in progress. The Committee would
urge the Railways to complete the survey expe-
ditiously so that further action to provide Rapid
Transport System on this line could also be taken
up at an early date.

The Committee note that the techno-economic
feasibility studies for the Mass Rapid Transit
System at Bombay is at a fairly advanced stage.
Considering the acute congestion and overcrowd-
ing in the suburban trains at Bombay, the Com-
mittee cannot help feeling that there have been
considerable delays in taking up traffic surveys
and techno-economic feasibility studies for solv-
ing the suburban traffic problems of Bombay,
which should have been undertaken from the
1st Plan itself. It is regretted that these studies
have not yet been completed. The Committee
cannot too strongly emphasise the need for ex-
peditious completion of the techno-economic fea-
sibility studies in these cases. The Committee
urge that the Government should take an early
decision on the results of these studies in con-
sultation with the Planning Commission and
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State Governments so that effective measures
could be taken to start the construction of Rapid
Transit Systems at Bombay at an early date.

The Committee feel that the period of 12
years for the completion of the project is too
long. They would like the Government to make
earnest efforts to reduce this period to the extent
possible,

The Committee note that the Metropolitan
Transport Organisations at Delhi and Madras
were set up by the Railways in July, 1971 only.
They deplore the delay in undertaking techno-
economic feasibility studies for Mass Transit
Systems in these metropolitan cities. The Com-
mittee would urge the Government to expedite
the techno-economic feasibility studies for Delht
and Madras so that the traffic problems of these
cities could also be taken up for solution at an
early date to provide relief to the commuters in
these cities.

The Committee would like to point out that
population of Delhi which is the Capital of the
country, has grown at a phenomenal rate since
Independence, There is an urgent need to pro-
vide efficient, dependable and cheap transport
for the growing population of Delhi and the
large number of passengers who commute daily
to the city. The Committee consider that the
suburban transport in Delhi should provide a
model for other metropolitan cities in the coun-
try. It is a happy feature that for the planned
development of this city, Government have al-
ready set up the Delhi Development Authority
which has vast lands at its disposal. There would
therefore be no difficulty in meeting the land
requirements for the Metropolitan Rapid Transit
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System here. The Committee recommend that
perspective plan for the development of the
suburban transport at Delhi for the next 20 to
25 years should be prepared so as to avoid con-
gestion in the central area of Delhi. This plan
should include the development of the satellite
towns around Delhi and should be implemented
in stages according to a phased programme.

The Committee note that the allocation for
Metropolitan Transport Project, which was ori-
ginally fixed at Rs. 50 crores during the 4th Plan,
has been reduced to Rs. 20 crores at the time of
mid-term appraisal on account of dropping of
the scheme of Suburban Dispersal Line at Cal-
cutta. Out of this reduced allocation of Rs. 20
crores, an expenditure of Rs. 1.45 crores only, has
been incurred so far.

The low expenditure indicates that the metro-
politan transport projects which have already
been greatly delayed, are not being proceeded
with urgency and the speed that they deserve.
The Committee feel that it is not lack of finances
which is hampering the progress of these pro-
jects but the implementation thereof. As al-
ready valuable time has been lost, the Commit-
tee would like the Government to speed up the
pace of implementation of these projects so that
the Rapid Transport Systems become a reality
before the beginning of the 6th Plan. The Com-
mittee urge that effective measures should be
taken by Government to ensure that maximum
progress is made in the execution of these pro-
jects during the present Plan period itself.

The Committee néte that the Railways have
set up Metropolitan Transport Organisations at
Bombay, Calcutta, Madras and Delhi to deal
with the problems of Mass Transit Systems in
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these cities. They note that there have been
changes in the heads of these organisations at
Calcutta, Bombay and Delhi. The Committee
expect that the Government should have appoint-
ed heads for these Organisations not only for
the completion of surveys most expeditiously,
but for the execution of the projects also. The
Committee consider that there is need for the
most efficient and competent organisations to
carry out surveys and techno-economic feasibility
studies for these projects expeditiously but also
to undertake the implementation of the projects
for the metropolitan cities.

The Committee cannot emphasise too strong-
ly the need for continuity in the personnel of
these technical organisations which are handling
an entirely new task. They suggest that while
posting senior officers to these organisations the
question of retaining them there for sufficiently
long periods, should be given due consideration
as frequent changes affect the progress of work
in such organisations.

The Committee note that the assistance of
Soviet Consultants was taken for the Metropoli-
tan Transport Project at Calcutta and of British
Consultants for the Bombay Project. They are
glad that the technical problems of metropolitan
transport projects are being dealt with by the
Railway Design and Standard Organisation at
Lucknow and that maximum use would be made
of the talent available in the country to solve
the problems of design and construction of these
systems in future. Foreign consultancy would
be availed of for limited purposes only. The

- Committee cannot too strongly emphasise the

need of self-reliance in this technical field, par-
ticularly when the Railways have already got
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a good and experienced Central Design Organi-
sation.

The Committee would like to stress that full
use should be made of the foreign consultancy
at Calcutta ard Bombay to train personnel so
that they can take up this work with confidence

in other cities.

The Committee trust that with the comple-
tion of the Metropolitan Transport Project at
Calcutta, the Railway engincers would acquire
the requisite confidence and develop the neces-
sary technology and knowhow to construct rapid
transit systems in other major cities in the
country,

The Committee would also like the Govern-
ment to prepare a manuficturing programme for
the rolling stock required for Mass Transit Sys-
tems in the country indigenously so that the
same is available to be put in operation as soon
as the projects are completed.

The Committee note that the construction of
the Rapid Transit Systems in the country has
been entrusted to the Railways but the question
of the administrative authority for managing the
system and the manner of financing it, has not
yet been decided by Government. The Commit-
tee further note that, as an ad hoc measure, funds
for the Rapid Transit System have been provid-
ed in the 4th Five Year Plan, outside the Rail-
way plan and that no dividend liability would
accrue during the period of construction of these
projects and first five years thereafter. The
Committee dep]ore the delay in taking a decision
in this important matter which is pending with
the Government since January, 1970, The Com-
mittee realise that the whole matter regarding
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the financing and management of the metropo-
litan transport systems is a sensitive subject and
would require consultations and coordination
with the State Governments and other agencies.
The Committee understand that such systems
are worked by separate organisations in other
countries. They also note that the Administra-
tive Reforms Commission had also recommended
for the creation of a separate transport authority
for the purpose. The Committee have no doubt
that before a decision is taken in this matter, the
working of the organisations managing such sys-
tems in foreign countries, would be studied by
Government. The Committee consider the Rapid
Transit Systems to be an essential service for
the benefit of common man, particularly the
workers, The Committee urge that Government
should take a decision in this matter without
further loss of time in consultation with State
Governments, local authorities etc., so that ne-
cessary authority to manage the systems may
be organised on proper lines and associated with
these projects during the period of their construc-
tion. What the Committee would like to stress
is that there is need for a most efficient organisa-
tion to manage these systems which should pro-
vide suburban travel to the common man at the
most competitive rates. It should also be ensur-
ed that the overhead expenses of this organisa-
tion are kept to the minimum in the interest of
efficiency and economy.
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